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I ¢do not know what will be the police
version about this, but it ig a report-
ed fact anqd it is not denied as yet, It
is the twenty-fifth today and three
days after there ig no denial—about a
person in police lock-up being merci-
lessly beaten and killed. I do not
want to say anything more than that.

What is the type of administration
that is going on now? This incident
took place in Gujdarat and Gujarat ig
a State where a popular Government
was there and the Assembly hag been
dissolved. It is one among the nine
Assemblieg dissolved. It ig the presi-
dential Government, it is the Central
Government there and it is the Cen-
tral writ that is running there. What
explanation has the Government to
give on this. It is a matter on which
everybody in thig country will be
watching with interest, Sir,

1. THE BUDGET (PUNJAB) 1980-
81—GENERAL DISCUSSION

2. THE PUNJAB APPROPRIATION
(VOTE ON ACCOUNT) BILL, 1980.

3. THE PUNJAB APPROPRIATION
BILL, 1980.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JAGANNATH PAHADIA): Sir, I beg
to move:

' “That the Bill to provide for the

withdrawal of certain sums from
and out of the Consolidated Fund of
the State of Punjab for the services
ot a part of the financial year 1980-
81, as passed by the Lok Sabha, be
taken into consideration.”

Sir, T also move:

“That the Bill to authorise pay-
ment and appropriation of certain
further sumgs from and out of the
Consolidated Fund of the State of
Punjab for the services of the finan-
cial year 1979-80, as passed by the
Lok Sabha, be taken into considera-
tion.”

The questions were proposed...

[ 25 MAR. 1980]
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ot T T ware T (faere):
swgwiafa  wgew, ug duta &7
ayz g WT g5a H 9@ enlEg
g gy wfgw & | avwg SH
gaw &) fagr gur &1 o fealea
fear wgr & Wi @@l &7 FIER
ATCT #T TE § HIX HF  FRIT
FEIT d 41 FQT §IFT #T &
FT oase Fgh 9T @1 § | 3947
og ug gir g fF duta § O+
qgT SaraT K FT AR Y ATAT
g 1 garg faar € @ & sadv
g ;s ot Fgt 9T FfwEt § W%
37 @y Ffwat #7 qW FEA Y
Sraady aquT EIT F FHIT |
¥ dsTd F wwg @ @D AT AV
"A war war fw gwta § 9 gheal
F W IEY JE FT FeAAGIT gl
g form qug #71 geaagie gw feegeara
T ooy At ¥ @y § | Fgl 9%
IAFT Y g SHIA BIT AT S @
oI Iawr wogdy A oFA IS
g 1 it &1 Asgdy & AT
gl o WY UF HIE T § | a9
Tiwfeat § wgt sAFr 25 wfawma:
afxfeat faadt =rfgn gl A
IgF AT H Awiat g faed

g | % W@l 9T IAFT gfqwd
ga & F9 g 1 FAT-1 9QT 9T
gaFT  wfama 7.2 wiEe g,

FATH-2 9F1 o¥ IAFT Afama 5.9
g § AT FATE-3 H IAHT
gfama 12.13 g@e & 1 Ik
qIT T #AFST FT a9 q1 9qv
gt f& Twfot & sgt sawr
gfama 25 9@ gt =AfEg
g7 F8T IAKT G’ T & FA g )
ZHY IFIT § @1 T FET FT
sgaeer st g fsmar fo% a4 gor
g L WS g WY, 9Sg F weRY
W, @r wie wET #y fegfq ®
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[21a w@T gaTe o]

faet g#17 1 w1 gmz =@ g
g afew 7T W sulaT 9=l 1 grea
famedt sT @y § 1 sHr avww ¥
whfaat, =fwt, T@@ =z &
& 1 g A ¥ siEse
T wfezr # 5 gad dent ad
g€ & | USTE F HET SHAT HIHIT
TS WU Sy wETE o, sEE)
fex & we #x fzar w3 oA
ST WA siAaT, i ghes wfe
qaUT-ggr § awifeaa g F, #wTw
fFT & 99T giaq as<lt @ ST
WY g 1 SuE"sEe HEEE, GoTd
UF qgT F AgATFW FIW § |
agt afa & ot @ gga wd 0
ATET FFTATAT & "y ;i uwlgw
WEAT FF FU H @gd WA a3
gL, & | AN T g7 U ATg
gzd £ A7 6 wg Hww g
§ 1 9%y G agt 9¢ 40 @WK
frer-ofiz faut s ow@r & e Wy
% fgara & o @ga & ww 2
% 40 17 fwer-ler fHwar Sy
g 98 1974 ® fAsar a1 1 #d
wtar w91 g% agi # faxr faw v
g Svawreng  wRkRw, v Ay
glq &1 ¥9% gFy § 5 @@l q%
gt ¥ "HT # grav § feadT sy
g o g3w 7 ww feegeara
FT Ter F TR § Fow wiwlgges
gatgT &, {5 987 1 39§ @ay
T FPRTR § FEl 97 fAwd #Y
T¥ avg &1 #HT & | 39F gfafwea
gl a7 Wed FT A1 Iey(ER & IAR(
Fwa H A7 Fga A gL &
O9T 3T 8T AAFEIT IR FHIWR
¥ g F oama §F fad 2 3w
gfa fadea g & ot 5 117
®9q #T 119 ®9gT fwgr war & )
MA-AT FT FAq § 998 Heav
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20 wfgma =7 afg g€ &+ el
qv w3 A &7 awg 20 wfama
g7 &1 Fel 117 % 915 119
yrAY FIw 2 wfawa ¥ o HwlgF
#1 Afg FIAT THFT AITT 58 N0
fr SasY gaeaifegd FTAT W Jer
Foagr gl g 1 v omis
A & OgrAT & | ATw fadr o
TET A 4F FY FMT FAW A FA
125 ®1% %fg frgew =gt MY
=Tfgn  oF

& & @R H | wg FEAT stegal

g 5 @zt =% aV 400 ¥ 500 T |

gfa fadzs g o 981 w9 250
g7 wfg fagea zaat #fima &
THY A ¥ WY F ARG H WY
& Fgar wgwm  foed aw miw
5 g9a ia &9z & wrg ¥ fasr
T FIE IAFT AT w1 JTIT AL
g7 | gl 6 ¥IT UF 413 T HAT
gidr § a@et uxm faEesr wig &y
Fag 5 w9q off, ag gi@ad aFgt
w7 g€ ot 1 gEfad § meEie a0
galq 9 M gi=wr agar § fw
goTd % ARG H §9 & FTT QU
g1a w4 fw ofw &1 o7 Seatew
g ag fwdfi aw ¥ w2 &Y, a®
FgaAr @, T@ W I w{rd Al
Tifgw 4

Tas A & UF W Ageaqw
arg g fog waw fggeara @i
qiffeat® aY 1969 ¥ des % *
ZIU FIT gE v 9y FT o gHeAr

F gvaed H WY ST FEG AW

41 #0F waar fergeara v arfEeara _

F A g3 o9 f& oudy s &
a1t fFe @ & dota § @raT wiF
AT /Y IFFT Iaqw fwar omd
Qg HIST ag Wroadl g7 'FT §
T WA & oqrEr ar o oagied

{
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qigr ¥ g g gala § A W ogF

THF AT @F qSI9 SO B
AAT F WY IgT AW g | GIEAT
B B ST A 1§ IAN AT
qgT FF § WIT I I W Fg
q7 wwq =ifgr | AfER ar @R
JAm g wis SEw faw oW -
awifga @a, gotd 7 FE g,
faswalt &1 W FAT & T AW
&1 oW FAT & L TF ATl St
FT OFHT & FITOT FIS FgT 4T ST
g el SEwm § F TEm =«
g a1 @ 1 weEm g g fR
39 ¥ FIT FAIET H 30 TAW
T FT T 9% F AL A ¥ g
gEL WSA F ST W F | IH
atg F TAMT AT AT F@T U%
g W gNIg F Wi ¥ OAdAs
TST FIT @ 837 FIAUT ®IAT ST
fear & =t = 9% F g
gt 311 FUT ®YAT fHaar g
Fgi F @M 837 FOT TYYT AT
FUT AR 311 FOT ®ET  agf
gd ¥ fag fuaor =T Fga gt
§i gaufw s foF #iv s
¥ fag fear o7 gg aga & waw
T T | WAL KIE TIW IO
#§ Ul § a1 TOdT gads gg ad)
gt =ifge f% 9% A€ F9 woard
o fgady & Seqrew F aIw
grtA 7 faar wa, A-ddfaw @
aws euTa 7 fzar w191 #mow g
@ AT T FWT AT IAET ATAS
g g f& s w3w sgy =
CSAAT WAl &7 gl & OSWAY AT
ard a3 & fag qfea a fwar sg
zafax, swawreas AgRT, AU fAa-
gt & & goere g7 ardy 91 &Y
@HFT AT A A HGT & FaT
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4T FIF qolg &1 TATT GHIIT |
frdt +ff argaT waqdz & gA &
qAT B A9T W(T HIT A OF A
AT ATEIA FTHW O wIEg FEATAr
qraTA @l g | ;WS Fgi F1 Sadr
F mwY ¥ g 1 SH4ar IEy
FHT g7 3 fF FEE g &
Y H & &4 & 7T 7 I F
@Y F STy maata ggr ST @Gl
g 1 zafag ag &1 mAwailas
gn § fewaaw gar & zg W adl
grar =ifge 1 gaEr &g ¢ H
AUy FFGET &F1 FALT F@T § |
7T |

SHRI SAT PAUL MITTAL (Pun-
jab): Mr. Deputy Chairman, Sir, Pun-
jab has been considered to be one of
the most progressive and prosperous
States of the country, But it is not
so now. It is straining under the
Akali-Janata Government’s misdeeds
and misrule, The thirty months of
Akali-Janata rule has been a rule of
shortages, a rule of complete break-
dowy of law and order and the hang-
over of that rule js still continuing. My
submission to the Janata-Akali Mem-
bers, one of whom is sitting here—my
esteemed lady friend—in unmistakable
words is that the Akali-Janata Gov-
ernment’s misrule in Punjab is the
projection of what the Janata Govern-
ment did in the country.

et TeE wR (T
fasidt a1 =9t g faa W@y &
D1 feq & fasedt a@i faedt o
SHRI SAT PAUL MITTAL: You

cannot expect miracles in two and a
half months.

G SRS G- GO -+
faady g gr 7€ T qTq
FT W §, AIE AEF ?

>

SHRI SAT PAUIL, MITTAL: You
cannot expect miracles in two and a



319 Punjab Appropriation [ RAJYA SABHA]

[Shri Sat Paul Mittal]

hilf mouths. T am going to permit
you to speak even if you do not per-
mit me to speak. What the Janata
Government did, the Akali-Janata
Government followed suit. The Ja-
nata Government scrapped the 20-
point programme simply because that
programme was going to benefit the
poorer sections of the people, simply
because the 20-point program-
me was going to benefit to the
working classes, the students, the poor,
those who were straining under the
age-old debt of the landlords. How
could the Janata Government tolerate
that? And how could the Akalis tole-
rate that? And what did they do?
They snatched the lands which the
Congress Government had given to the
Harijans and house sites given to four
lakhs of people in Punjab. They
snatched them. The only thing that
progressed under the Akali-Janata
coalition Government was smuggling.
That was the only flourishing trade
during the Akali-Janata coalition Gov-
ernment,

st wivaw @ (FTE)
FqT WIS ag FaEad (& s FuUq
St & ara gwrg § fra sawd?

srag qa fae@ @ {91 W73 A
gaaigd;  WEAT wAar  qrdf
s ot &, fiw a6% & agt efaet
gs &, Wfest g¢ &, ad ¥ amm
qQT U AN FT WHMI 9T g8
fog qo g fsm % &, ...

(Interruptions) 7€ fwar & foalagt &
Mr. Deputy Chairman, Sir, I seek your
protection from those interruptions
because it will only generate heat
and nothing else,

qWA THE FI
Fga AT § )
SHRI SAT PAUL MITTAL: Mr.

Deputy Chairman, I am not yielding,
I would only say go to Punjab and

qraq FIAT
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find out about the smuggling. The
only trade about the flourishing was
smuggling, smuggling of opium. (In-
terruptions). Mr, Deputy ~Chairman,
Sir, opium had a second name in
Punjab. Opium goes by the name of
“talwandi”, a villege in my district.
(Interruptions) Mr. Gupta, you are
misinformed; you are completely mis-
informed, You say about prohibi-
tion, There was no prohibition
in Punjab. You should know the
number of liquor shops opened
during the Akali-Janata coalition Gov-
ernment. You should know that be-
fore you gpeak about prohibition. You
have poor knowledge of the things that
were taking place in Punjab.

I tell you that the only credit which
should go to the Akali Government is
the public agitation. They did not do
anything to better the lot of the po-
lice. The illiterate “jathedars” went
and interfered in the administration
of police. They went to police sta-
tions and tried to cow down the police
officers. And the result is obvious.
Policemen started agitations. That is
the only credit that the Akali Gov-
ernment can claim—the unrest that
wag created as a result of jnterference
in the day-to-day administration. And
that agitation spread to all corners of
the country. That is the only credit
of the Akali Government. I would
like to appeal to the hon, Minister to
see that the recommendations of the
Police Commission are implemented
and also to guarantee that no political
party is able to influence or interfere
in the day-to-day administration of
the police in any State of the coun-
try. (Interruptions) About opium I
have already said.

Mr. Deputy Chairman, Sir, I was
referring to the 20-point programme.
The scrapping of the 20-point program-
me led to untold miseries and atroci-
ties inflicted on the Harijans all over
the country. In my State of Punjab,
Harijans were subjected to barbarous
and inhuman {reatment, ‘Their land
was snatched. Even social boycott
was enforced on them by the feudal
landlorde with the help of those whose

s f
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money bags and lathi-power brought
Akalis in Punjab to power, It was
with the help of money bags of the
feudal landlords, money bags of big
industrial houses, the money bags of
smugglers, recketeers and with the
money bags of the mopololists that
the Akali and Jatha Governments
came tc power in my State. The
result is obvious. The result of the
Jast Lok Sabha elections has proved
beyond doubt that the people felt suf-
focated during that misrule. They
were feeling that they made a wrong
choice in 1977. The result is that
there wags a massive victory for Shri-
mati Indira Gandhi., What did the
Janata Government do (Interrup-
tions). I will come to the budget. But
before that, I will deal with the politi-
cal aspect, What did they do? What
have your Government done during
your tenure? You were only after
the blood of Indira Gandhi and Sanjay
Gandhi. What did the Akali Govern-
ment do in Punjab? They set up
cases and inquiry commissions against
public men and leading Congress(I)
leaders. What did these commissions
find out against these leaders? Not
even one single case was substantiat-
ed. One of these leaders against
whom enquiry commission was set up
is today the Home Minister of the
country.

What has been the achievement dur-
ing the twenty-seven month misrule
by the Akalis? It was a rule of short-
ages. It was a rule of atrocities and
barbarities against Harijans. It was
a rule of oppression against the back-
ward classes and economically weaker
sections of the society.. .(Interrup-
tions). May I remind my dear sister
of the treatment meted out to Niran-
karis by your Government in Amrit-
sar? How were the Nirankaris treat-
ed by the Akalis? Everybody knows
about the partisan manner in which
the Akalis treated Nirankaris in
Amritsar. And the judgement of the
Sessions Judge of Karnal ig a pointer
to the partisan manner in which Aka-
lis have dealt with Nirankaris, They
discriminated against the minorities
and Harijans in Punjab. These were

[ 25 MAR.
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the black deeds and dark deeds of
Akalis during their misrule in Punjab.

Sir, the Punjab farmer . .

AN HON, MEMBER: You have
taken more time.

SHRI SAT PAUL MITTAL: I will
seek the protection of the Chair and
will ask for more time from the Chair,
if necegsary. Sir, the Punjab farmer
is one of the most hard-working and
the most industrioug farmers in the
whole world. (Interruptions).

SHRI JAGJIT SINGH ANAND .
(Punjab): Who?

SHRI SAT PAUL MITTAL: The
Punjab farmer. But, Sir, the farmer
of Punjab is probably the worst suffer-
er, worse than even the Harijan.
Everything is denied to him. Diesel
and all inputs are denied to him. (In-
terruptions). Everything that I say
will be new to you because that con-
cerns you, because that touches you,
because that hurts you, But what I
am saying is that all the inputs were
costly and were beyond the reach of
the farmer. So also tractor, Punjab
is proud to have more than half the
tractor population of the whole coun-
try over one lakh in number and six
lakhs of diesel pumps, but diesel al-
location was inadequate and irregular.
The Akalis were busy fighting amongst
themselves and they were busy pro-
moting their own interests, the inte-
rests of their narrow group or their
party interests. .

SHRIMATI RAJINDER KAUR:
What about diesel now? Is it avail-
able? ’ )

SHRI SAT PAUL MITTAL: You
were the counterpart of the Janata
misrule here in thig country, Don’t
forget, my sister. You nave fried to
damage the economy of this country. ,.

* SHRIMATI RAJINDER KAUR: Is
sugar available in your regime? (In-
terruptions). Is cement available
now? :

SHRI SAT PAUL MITTAL:...and
we are going to build it up. (Inter-
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ruptions). We are building it up and
you will see the results shortly. You
have played havoc with the economy
of the country and you have played
havoc with the law and order situa-
tion in this country and we are going
to set things right again. 1 can assure
you of that, (Intteruptions). What
about the farmer? The farmer did
not get his due and he was denied all
the essentials; inputs, as 1 said, trac-
tors, diesel, cement, and everything
was denied to h1m and the agricul-
tural implements and machinery were
beyond his reach and his pocket could
not afford them. - . 5o s

'SHRIMAT] RAJINDER KAUR: sir,
T cannot understand one thing in what
he says. There is a contradiction in
hig own statements. ~

SHRI SAT PAL MITTAL: You have
to understand more than what you
have to tell me.

SHRIMATI RAJINDER KAUR: 1
cannot really understand what you are
saying.

SHRI SAT PAL MITTAL: My
esteemed colleague does not uynder-
stand me and that is not my fault.
Sir, 1 wanted to say that the Punjab
farmer was the worst sufferer. The
price that he got for cotton wag half
the price that the Congress Govern-
ment gave him, that is, Rs. 500/-. My
esteemed colleague, Mr. Gupta, him-
self has said that it is Rs. 500/- which
was offered to the farmer during, the
Congress regime headed by Giani
Zail Singh who is now the Home
Minister of India and as against that,
Sir, (Interruptions)

At gAY, IS qEFE wx o W@
n1g HT FFIT

ot AREER g@T OOw Al F
SIFT FT T |

it g T mrw @ (e o
ST TS §, 7 avad qgi & awEe
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SHRI SAT PAUL MITTAL: As

against that, Sir . . . (Interruptions).
I seek protection against Mrs. Kaur.
Sir, as against the Rs. 500/~ that was
given to the farmer by the Congress
Government, the Akali Government,
headed by no less a person than

Prakash Singhji Badal himself, who.

set fire to cotton outside Parliament
by saying that the Congress would
not give the farmer his due, gave
how much? He said that the Congress
would not give the farmer his due,
but if the Akalis and the Janata came.
to power, they would give Rs. 800/-
as the price of one quintal of cotton.

But what happened, Sir? (Interrup-

tions). What happened? The farmer

got only Rs. 250/-. But these Akali

landlords had sold their crops earlier.
They had sold their crops much be-
fore the price was determined. They
sold it for Rs. 800/- . . (Interrup-~
tions) My poor sister does not have
a farm .

St 7 TENT AR A S alaw
w3 § Fig avad agr 1

(Interruptions) ISR

: I

SHR] SAT PAUL MITTAL: In res—

pect of cotton also, he was not given

his due, There was a loss to the tune

of crores and crores of rupees. ;

What happened to potatoes? I am
reminded of an incident. J was cam-
paigning for a Congress candidate in
one of the segments of the Pania-
metary constituency. The Speaker of

the Lok Sabha, Ch. Balram, who is

one of the most leading Congress-I
leaders of the State, was with me.
Both of us were touring. We saw a
poor farmer sitting on a heap of
potatoes, a big heap of potatoes. We
passed him and came back. When we:
came back we asked him: Why are
you guarding this heap of potatoes;

potatoes are selling at a throw-away:

or ‘no price’ practically? He replied:
Do you think I am protecting these
potatoes? 1 am sitting on the heap of
potatoes to see that the farmers of the
neighbouring, farms do not bring their
potatoes to heap them here. That was
the situation of potatoes. The price of

| T
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the gunny bag was more than the
price of potatoes. And this Akali
Government, which was crying from
the house-tops, shouting from the
house-tops that theirs was party of
the farmers, a party of the rural-—
they were g party of the rural but
they were a party of the rural rich,
they were not a party of the rural
poor, they were not a party of the
toiling millions, they were a party of
the feudals—And what can you
expect from a feudal? They will only
try to get the maximum price for
their produce—guaranteed—although
they will deny the same to the poor.

Take the case of industry. What is
happening to the small-scale indus-
try? I come from Ludhiana., Ludhiana
hag been called the ‘Manchester’ of
this country. Ludhiang is the greatest
centre, the biggest centre, of small~
scale industry, not only in Punjab but
in the whole country., What are the
small-scale industry people getting?
They did not get coal, they did not
get steel, pig iron, they did not get
lubricant oil and whatever wag needed
for the promotion and growth of the
small-scale industry. They got nothing
during the long 27 months, an agoniz-
ing period of the Akali-Janata mis-
rule in Punjab. They were discrimi-
nated against. They were denied their
due. They were denied all kinds of
facilities, not to speak of incentives
that go tp the small-scale industry.
There was complete stagnation. But I
salute to the working people, I salute
to those who have run the industry

.(Time Bell rings) They have
done wonders in the fieldq of small-
scale industry. I will request the hon.
Minister to kindly see that uninter-
rupted supply of electricity which is
meagre, which does not fulfi] their
requirements today, is guaranteed to
them—uninterruptedq supply for ten
hours, if not more during the 24
hours, day and night: but should be
uninterrupted supply. I will request
through you, Mr. Deputy Chairman,
to the hon. Finance Minister that
Thein Dam should be completed at the
earliest, I have read a statement in
the Lok Sabha that some fund is be-

[25 MAR. 19801
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ing speng on it. The Finance
4 pm. Minister - has said that

the construction hag been
gtarted in some part of the Thein
Dam, 3 am not satisfied with
the progress. I am very unhappy about
the progress of construction of this
Thein Dam. When conceived, Thein
Dam was estimated at Rs, 80 crores.
If it could have been completed within
the stipulateq period of time, it would
have cost Rs. 80 crores. 1 understand
that the estimated cost has now gone
up to Rs. 260 crores. Within the seven-
year period which the hon Finance
Minister has outlined for its comple-
tion while replying to the debate in
the Lok Sabha, I am afraid that the
estimated cost of the Thein Dam will
multiply and it may cost several
crores of rupees more, It is a loss to
the country as a whole and also to
the State of Punjab and the neigh-
bouring States which are pooling their
resources.

1 would request the hon. Minister to
keep in view the ever-increasing de-
mand for electricity not only by the
industrialists or the agriculturists, but
by the people and by all those neigh-
bouring States which are going to be
benefited by the electricity supply.
I shall request him kindly to speed up
the construction work at the Thein
Dam.

Punjab has no mineral resources.
It does not have either clinker or
lime stone or other minerals. Punjab
has only one mineral resource and
that is water, water beneath the sur-
face and water above the surface.
(Interruptions) When 1 say mineral,
I mean that Punjab cannot set up
cement factory. 1 mean that Punjab
cannot have other big plants or big
industries which have hitherto been
denied to them.

SHRIMATI RAJINDER KAUR: You
can ask for an atomic plant. PN

SHRI SAT PAUL MITTAL: The
industrial licences which were gua-
ranteed to Punjab were not given.
The nuclear plan demand has already
been referred to in the Lok Sabha.
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(Interruptions) Anyway, you may say
80 in our speech, I think you are go-
ing to speak gn it. I am léaving some
of the things for the hon, Member.
When I said mineral . . .

SHR] JAGJIT SINGH ANAND: If
he says the same thing, it will carry
greater weight because hé is on the
Treasury Benches. I know that we are
one on this point. There is no ques-
ion of difference, )

(Interruptions)

SHRI SAT PAUL MITTAL: You
have more lungs power than [ have.
The only difference is that you are
sitting on different benches. .

SHRI JAGJIT SINGH ANAND: 1
agree with you on that.

SHR] SAT PAUL MITTAL: Since
Punjab cannot have factories like the
cement factory or like the one which
we have in Bihar, Madhya Pradesh
and spread all over the country. I
have no grudge to it. At least the
water potential must be exploited. It
is possible only if the Government of
India gives more grants. The State of
Punjab and the neighbouring States
should build up their local resources
to augment and supplement it. It was
in this context that ; was saying that
the :Thein Dam must be completed at
the earliest. Regarding the other dam
which is going to be completed within
a period of 3 years, I shall request
the hon. Finance Minister to see that
that is also not delayed. If it is com=
pleted within three years within the
schedule time, we will be getting some
electricity supply.

Sir, the Budget has provided
Rs. 104 crores for power as against
Rs. 86 crores last year. Obviously, it
seems to be an increase of Rs. 18
crores. But this will not in any way
meet the requirement of industry and
agriculture. And Sir, 45,000 Kkilo-~
litres of diesel is insufficient, is inade-
quate. I shall request the Finance
Finister and the Government to see
that during the two months of the
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rabi crop—that is g very delicate
period for the farmer—enough diesel
is supplied to the farmer. Sir, Punjab
has the honour of contributing to the
tune of approximately 60 per cent of
the Central pool reserve, Sir, if the
diesel is not supplied to the farmer at
this critical juncture—the farmer who
may have been doing miracles in the
past— I am afraiq will be helpless
and the Central pool reserve will
suffer. So, in this context, 1 am ap-
pealing to the Finance Minister to
guarantee supply of diesel to the far-
mer in the coming two months.

Sir, the small-scale industry has
also suffered an irreparable loss in
the last 30 months. Sir, the export
potential of Punjab is quite big. Pun-
jab has exported woollen hosiery
worth Rs. 40 crores or ever more to
the USSR, to Czechoslovakia and
other countries, We are today supply~
ing even bicycleg to America. We have
all the handicaps. Punjab does not get
even indigenous material such as coal,
iron and steel, etc. in sufficient quan-
tity. The supply centres of all these
indigenous materials are far away,
hundreds of mileg away from Punjab.
Despite all these handicaps, Punjab
has the capacity to compete not only
in the home market but also abroad.
We are competing in the European
market also. Sir, my request to the
Government through you is that the
small-scale industry must be given all
the incentives. Sir, diese] sets have
been recommended by the Industries
Department to the small-scale indus-
try. But the loan is not forthcoming.
As my frieng Mr. Gupta, has rightly
pointed out, the deposits of the peo-
ple of Punjab are three times more
than the money being doled down to
them for industry or agriculture. Sir,
my request is that the money which
the people of Punjab have saved by
way of deposits must be placed at the
disposal of the small-scale industry or
the small agriculturists so that with
that he can run his factory or the
farm well. Sir, diesel is very badly
neeled for industry also. Due to inade-
quate and oft-interrupted supply of
electricity, the small-scale industry is

o
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not able to run properly, So, if they
have to run the factories with the
diesel generating sets, then diesel has
t0 be made available to them. Besides,
financial assistance should go to them
from the Government and the banks
very liberally.

Lastly, Sir, 1 would request the
Government to examine the setting
up of a dry port in Punjab. It is a
demand of the industry being voiced
for over a decade now, Sir, small-
scale indutsry people have been voic-
ing their grievances time and again
and one of their major demands has
been the setting up of a dry port.
The ports being hundreds of miles
away, as I said earlier, it is not possi-
ble for Punjab to import materials at
rates at which they are available to
the industry in other parts of The
country.

So, I shall request that the Central
Government while considering their
own budgetary proposals later on
must consider the possibiilty of setting
up a dry port in Punjab.

Lastly, Sir, 1 shall request that the
Government of India must give all
the requisite incentives to farmers and
industrialists in Punjab.

With these words, Sir, I thank you
very much,

SHRI KHURSHED ALAM KHAN:
Delhi has got a demand for a dry
~port for the last ten years. We do not
want to give it up.

SHRIMAT; AMBIKA SONI:

- Syawfe oY, 7 gwnE faw
At Ay ), A A9 ataw 2
f& zeq Twrey o= gremswa &1 gva-
ST 781 T | gg qiey F g afaw faw
AN 1

Mr Mittal, the hon. Member before
me, besides the politics he introduced
into hig budget speech made 5 com-
‘ment, which, I would probably feel,
would affect a lot of us that we were
all silent when the preceding Govern-
ment was out tg penalise Mrs, Gandhi.
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1 just want to remind the hon\Mem-
ber that at that time he was in our
party. =

Sir, Punjab is an agricultural State.
When the hon. Members pointed out
that there are no heavy industries, it
has been pointed out by the Finance
Minister in the Lok sabha that it is
not always possible to put up heavy
industries if the raw materials like
cement, steel, ete, are not locally
available. Doesn't it then mean that
if it is an agriculfural State, and the
whole country knows it, Punjab has
not only been self-sufficient for meet-
ing its own requirements but also for
meeting the requirements of the whole
country in respect of foodgrains? In
fact, it takes credit for taking this
country out of the red and putting it
on a credit side. It takes credit for
converting us from a grain-importing
country into a grain-exporting coun-
try. -

Sir, discussing a budget today in
the Lok Sabha or the Rajya Sabha
becomes a very cold procedure, far
removed from the emotional reactions
of that man and woman who survive
hot-weather, rain weather and cold
weather to produce food for this coun-
try. The cold statistics which we reel
out here one after another d¢ not
satisfy that innocent man or woman.
The farmer in Punjab today wants to
know what, if he grows grain, if he
grows wheat, if he giveg the honour
and the privilege to India to say that
it is a grain exporting country, has
the Government, its chosen represen-
tatives in Parliament and other peo-
ple, be on the Agricultural Prices
Commission, or in any other positions
of responsibility, done for him. What
thoughts have they given and what
programmes have they uyndertaken to
see that the procurement price takes
into account the cost of inputs, the
cost of fertilisers, the cost of diesel,
the cost of tractors and the cost of
Seeds? What is the procurement price
today? Mr. Mittal very eloquently took
cudgels with us that the Akali-Janata
Government did not do such and such
a thing. I do not want to speak up
for them because there is very little
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to speak for them. It is true that the
Akali-Janaty Government in Punjab
had promised the Punjabi farmer a
fair price for cotton, had promised the
Punjabi farmer a fair price for wheat
but they were unable to give it. They
could only give Rs. 155. And, cotton
has already been spoken about. They
could not even raise it to Rs. 500.
Sir, the Congress (I) party in the
~course of its election tours in Punjab
promised the people that the procure-
ment price would be raised to Rs. 140.
The Congress (I) candidates were
elected by these people. I want to ask
today when the procurement price has
not been raised to Rs. 140, do these
-representatives feel duty bound to
resign? Every Member of the Con-
-gress (I) is saying that Rs. 117 is not
..enough. But what are they going, to
do about it? They just support the
Budget. We just do not accept Rs. 117
when youy promised us Rs. 140. We say,
you should give Rs. 140. It is for you
to implement. We are in the opposi-
‘tion.

Sir as far as potatoes are con-
cerned, last year the potato growers
in Punjab were reduced to poverty,
were reduced to starvation, Why? It
is because potatoes rotted in the
_streets of Punjab village.

SHRI SULTAN SINGH (Haryana):
You were in the Government at that
time. Why did you not do it?

Iq AFT FA7 &1F A0 7

SHRIMATI AMBIKA SONI: That
was a caretaker government and no
policy decision was taken by that
Government,

it Foq L @ (IFT 9IW)
St wISH! GIFHT 41 A Flod T qqg
3 7&i Tl !
SHRIMATI AMBIKA SONI: They

have a guilty conscience and jt is not
for me to clear their conscience.

SHRI SAT PAUL MITTAL: It is

easy to say but it is very difficult to
prove. '
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SHRIMATI AMBIKA SONI: If 1
am saying anything to which they
do not agree, I cannot help it. But
do they not agree with me that Pun-
jab farmer is not satisfied with Rs.
115/-? Do they not agree that Punjab
farmer was promised Rs. 150/-? Pun-
Jab farmers are not satisfied today,

SHRI SAT PAUL MITTAL: Do not
defend Akalis. . .

SHRIMATI AMBIKA SONI: I am
only defending the Punjab agricul-
turist, the cultivator there wno suf-
fers the hail and the storm. The
farmer in Punjab could not sell his
potatoes because suddenly this Gov-
ernment stopped exporting potatoes,
Cold storage facilities were not
enough, The Food Corporation of
India could not pick up all the pota-
toes. The price for the cold storage
facilities was fixed at Rs. 11/- but
even for Rs. 14/-, the people could
not get eold storage facilities. I would
like to ask the Minister if he has
made a higher allocation for cold
storage facilities. ’

Sir, all of us have talked about
shortage of power. We all have talk-
ed about shortage of diesel. We have
all talked about shortage of eleciri-
city and of coal. But it is not enough.
Even if the power is restored from
5 hours to 10 hours, this will not
be enough. Sir, this is the time
when harvesting is going to take
place. This is the time when tube-
wells and tractors are going {o work.
I would request the Finance Minister
to increase the gallocation so that
all these projects which are supposed
to generate power in the coming
future are able to fulfil their task and
we complete the work withia the
given project.

Sir, it has been mentioned on the
floor of this House and also in Lok
Sabha that Thein Dam requires an
allocation of Rs. 50 crores annually,
It is not yet received. Only Rs. 104
crores have been kept aside for power
and Rs. 41 crores for irrigation pur-
poses. I also want fo say that we-
have a diesel supply of 40 thousand
kilo litres and the increased demand

[ RS e
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now is of 110 thousand kilo litres.
What is the Finance Minister going
1o de for it?

Sir, I also want to point out that
today the prices of iractors are in-
-creasing and the farmer ig being
hardpressed in getting his inputs. He
-cannot get fertilisers at the controlled
price; he cannot get seeds at the
-controlled price. Co-operative sys-
tem has not yet become effective in
-our State, I want to ask the Finance
Minister whether he is aware of the

- fact that the farmers are being com-
pelled to change their crop pattern.
They are being compelled to give up
-certain crops because those crops do
not procure a price for them and they
take to other crops. This will spoil
the entire economy of our country,
‘the entire agricultural pattern of our
country., He has to come forward-
with some assurance to the agricul-
tural community in my State that the
Government is well-acquainted with
their problems and ig involved in giv.
ing them immediate—if not immedi-
ate, at least in the near future—sub-
stantial remedies.

Sir, I also want to say that it has
been mentioned in the debate in the
Lok Sabha that the farmers whose
<rops are destroyed by havoc of na-
ture, whether it is due to drought or
due to flood—are not given enough
compensation. A paltry sum of Rs.
300 per acre is given. Sir, there are
villages, there are individuals, there
are farmers who have had three bad
successive crops. What do they do?
I would ask the Finance Minister
whether he is thinking in terms of
bringing about a crop insurance
scheme whereby we can protect the
farmer against the vagaries of nature.

As far as the industry is concerned,
it is true, as Mr, Mittal pointed out,
that Punjab has some model small-
scale industries, whether they are in
Ludhiana or in Amritsar. But these
small-scaje industries are also closing
down. It was pointed out by the ear-
lier speaker that so many of these in-
dustries have closed down and are
being bought up by big industrialists
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of either Suraf or other places in
Maharashtra or other States which
have the financial resources. I would
like to know if any arrangements are
being made 1o see that Punjab has
uninterrupted supply of coal, where-
by the small scale industries are not
forced to shut down. During the
Janata rule, there was the much
popularised, though I do not know,
how far effective, scheme of distriet
industrial centres. I do remember
that the then Industry Minister called
all of us, Members of Parliament from
Punjab, and he asked the Punjab In-
dustry Minister ag to what he has
done in regard to these district indus-
trial centres. The reply given at that
time, as is the case usually, was that
‘we have opened so many centres; go
many people have been allowed to
open industrial enterprises, factories,
small scale industries and so on’. My
question then and now is; How many
of these district industrial centres
cater to the unemployed young men
and how many of them have gone to
those people who already have large
businesg houses, who already have
large financial resources and are only
expanding their business by way of
these district industrial centres? This
is because unemployment is growing.
I would not like to blame the Cong-
ress(I) Government. It has been there
even before., Here, I would like to
make a request and an appeal {o the
Members of this House. Among the
many issues, unemployment is an issue
which should be discugsed on a na-
tional platform. There should be
national consensus on issues like un-
employment, family planning and such
other issues. If party politics is in-
troduced into such vital programmes,
people suffer. If they are not assured
adequate means of livelihood, the un-
employed youth are force to take to
violent activities and to become anti-
social elements and it is these people
who suffer. What I would like to sug-
gest ig that if this scheme of district
industrial centres is going to be car-
ried on, it should be kept in mind that
those people who have no means of
livelihood at all, should be given faci-
lities, loans, subsidies and the neces-
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i sary wherewithal. Then, Sir, J re-
member, the Punjab Government, the
Akali Government, had announced
that they would give an unemploy-
ment allowance. I do not know

" whether they had given it ¢r not. If

' they had not given it, please find out

why they had not given it after having

. announced it. If they had given it, I

- would like to know why is it that an
allocation is not being made. All
those people who have been register-
ed in employment exchanges for two-
three years, should be given un-
employment allowance. Unless; we
discuss this issue of unemployment
seriously, this will become such an
enveloping issue that we may all go

~along with it and it will be too late.

Sir, it has been stated that Punjab is
a State which has progressed a 1ot and

-iwhich contributes a lot of national re-
‘sources. It has been pointed out that
‘adequate investment is not being made
in Punjab. When Punjab contributes
Rs. 830 crores to the national exche-
quer, only an amount of Rs. 311 crores
is invested. I read the Finance Minis-
ter’s reply in the Lok Sabha. He has
said that there is no rule or criterion
laid down that an investment made
by a particular State should be re-
invested in that State only. I agree.
He has said that if proper schemes
come up, they will be looked into. 1
would like to know: Has any scheme
come up or not that the road transport
system in Punjab should be improved?
There are roads through which it is
impossible to move by any vehicle. I
come from Hoshiarpur district. The
road approaching Hoshiarpur is full
of what is called slush? 'There are
flash floods and there have been nu-
merous incidents where buses with
passengers have been drowned or
have been carried away by the on
rushing waters. Hence, I would like
to suggest that the question of deve-
loping the national highways of im-
proving roads and constructing bri-
dges, should be taken up and this is
a scheme where money could be in-
vested in Punjab. TFor districts like
Hoshiarpur and other districts like
Gurdaspur and Ferozepur, which are
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border areas, special allocation should.
be made for developing these districts.
I would also like to say that the State
which develops, which makes progress
and which contributes to national pro-
gress and prosperity, naturally looks
forward to some welfare measures. I
would request the hon. Finance Minis-
ter to assure us that in the near future,
or, when he presents the final Budget,
he would make, at least, for Punjab,
education free up to 12th Class. He
should also give an assurance that
health facilities will be improved and
all those who do not earn, or, who are
unemployed, will be entitled to free
medical facilities in the State of Pun-
jab. I would also like to request the
hon. Finance Minister to look into the
provision of providing old age pen-
siong to the old people and widows
of Punjab. In spite of the family
system that we have in this country,
in spite of the fact that we give res-
pect to old age in our country, still
the plight of old people all over the
country is something to be sympathis-
ed with and something to work for.
So, I would like to ask him if he is
able to give old age pensions for those
people who have no other source of
livelihood.

Finally, I would like to bring in,
what may seem to be a little political
matter. An administration is judged
not by strength, but by decision-
making capacity. The people Ilose
faith in an administration which, they
feel, could be subjected to violent
changes overnight.  Unfortunately,
disregarding all circulars of the Elec-
tjon Commission, all such norms which
have heen in practice for all these
years, officials, police and otherwise,
IAS officials and other officials, are
being transferred in large numbers
day in and day out in Punjab. So. I
would like to ask you, Sir, how would
you expect people, an average com-
mon man, to have respect for an ad-
ministration where he does not know
that the officer with whom he hag dis-
cussed his case yesterday had been
transferred and another officer has
occupied the seat? He also does not
know whether some other officer

e
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would occupy the seat in place of the
transferred officer tomorrow. The
other thing in Punjab besides these
ad hoc transfers is that the prices are
increasing. Sugar price, onion price,
etc. were taken as election symbols
in this country. It was called an
‘onion‘ election Fortunately for the
people, the prices of gnions came down
not because of anything have been
done by this Government, but because
of good crop; otherwise the price of
sugar should have also come down, the
diesel and petrol should have been in
greater quantity. Even today the
farmers are standing in lines and lineg
with as many tractors for getting
diesel. For getting kerosene and
sugar the entire family budget is up-
set. The women in Punjab are against
politicians, elections and political per-
sons because they spend their whole
days in long queues, waiting for kero-~
sene and sugar. Just attacking small
trader or a small shopkeeper with
this Preventive Detention Act is not
going to fool anybody. The small
trader or the small retailer is not
going to contribute to the change of
price, The change of price can only
be brought about if the big hoarders,
industrialists and the capitalists of
this country are touched, but does the
ruling Party, does the Congress (I)
Government have the courage to
touch those big people who gave them
finances for the 1980 elections and to
whom they are Jooking for finances
again in the forthcoming Assembly
elections? S

SHRI JAGJIT SINGH ANAND:
Sir, the first observation that I have
to make is that I hold no brief for the
past actual Janata Government or the
Government that followed and 1 hold
no brief for the past Janata Govern-
ment at the Centre or the interim
Government that was there. But, Sir,
the situation in Punjab today is as if
an interim Government 1is already
installed—an interim Government of
the ruling Congress (I) party at the
Centre. And it is behaving as irres-
ponsibly as the interim Government
earlier behaved. Now, Sir, the Presi-
dent’s rule has come In, but is it really
the President’s rule? Punjab has been
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subjected to the President’s rule
many times before, but in some way
or the other it used to be a gift of
fresh breeze, but now I find that it is
not the President‘s rule, it is the rule
of those who are in a hurry to take
over in Punjab though they are rely-
ing too much on their potencies and
they are taking Punjabis too much on
a trust and they may have to cut a
sorry figure after the results in Pun-
jab are announced, :

Now, Sir, I will refer to some of the
problems. Just now the question of
transfers wag mentioned. Apart from
the fact that 50 transfers at a very
senior level were affected, within the
first few days of taking over power by
the President’s representative the
funny thing is thaf the Deputy Com-
missioner of Amritsar, Mr. J. .S. Gill,
who was known to be a very impartial.
officer, was transferred and ahother
person, Shri Harbail Singh, IAS, was
brought in and before he could fami-
liarise himself with any work, he was
transferred and Shri Bhagat was
brought in. Now the old 1.G. was
sent on leave and instead of bringing
in the seniormost person, Shri Mathur,
a person who was a favourite of the
then Chief Minister of the Congress
(I) Government and now the Home-
Minister, Shri D. 8. Grewal was
brought in. The way these {ransfers
have been effected has demoralised’
the entire cadre of the Punjab officers.
These have been effected only keep-
ing in view the interests of the ruling
party at the Centre and the way this-
thing has gone about has led to a
furore inside the Punjab faction of the
ruling party at the Centre. The Pun-
jab faction of the ruling party has-
openly voiced its grievances that Giani’
Zail Singh, instead of sitting at the
Centre and looking after his Home
portfolio, is interferring too much in
the Punjab administration and trying
to manipulate things in such a way
that his own coterie of people—
whether in administration or in poli-
tics—can come up. And there is
enough evidence of this if you go-
through the Punjab press.

e
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The second thing I want to say is
.about corruption. Sir, there used to
be a Chhagani Commission which was
buried by the Janata Government
when it came to power to let Mr,
Prakash Singh Badal to come as Chief
Minister. There is a demand by some
Congress friends that the Chhagani
Commission should be revived. ~I
would be one with my Congress (I)
friends on this. But there is also the
Gurdev Commission going on. Why
should this Gurdev Commission be
buried just because Giani Zail Singn
has been catapulated into the office of
the Home Minister of the Government
of India. My party says Chhagani
Commission—revive it; Gurdev Com-
mission—continue it. Have a judicial
commission which will look into cases
of all past and present Ministers of
the Centre and the State and all the
past and present Members of Parlia-
ment and State Legislature ang have
a close look so that some gtoppage
shold be put to corruption which is,
of course, a concomitant of capitalism
itself and which has grown at such a
fast rate that it is almost a geometri-
cal progression. Some sort of reversal
is possible here and some stoppage
should come to that.

Now, Sir, T would like to talk about
the State of the economy. While
doing so, I will quote a newspaper
which belongs to Congress (I)—the
Milap which is run by Shri Yash who
has been more than one time a Minis-
ter in the Congress Government in
Punjab. That.newspaper had written
a week ago that no raw materials
were available some of the facto-
ries in Jullundur had come to a stop
and others were going to be stopped.
Thousands of workers were un-
employed. Neither steel nor coal, nor
electricty was available. Af the end,
the paper had said that the Congress
(I) was leading a deputation to he
Governor. Sir, what is the actual
state of affairs in the Punjab today?
The factories are not getting even 8
hours of power every day, though it
is claimed that more coal is being
supplieg to Bhatinda thermal vlant
than it needs. Sir, the controlled rate
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of wrought iron is Rs. 2900 per tonne,
but it is openly being sold in the black
market at Rs. 2900 per tonne. The
controlled rate of iron rods is Rs. 2600
per tonne but these are being sold at
Rs. 4200 per tonne. Certain factory
owners had jnstalled their own genme-
rators so that they could run on diesel
when there was a shortage of electri-
city. But there is no giesel for these
generators to run. As far as the ques-
tion of hard coke—I am not talking
of soft coke—is concerned, it is so
bad that one cannot even describe it.
The sugar molasses, instead of Rs. 40
per tonne, are now going at Rs. 280
per tonne. This is the state of eco-
nomy which is available from a paper
run by the Congress (I).

Now take the case of agriculture.
There has been an increase of only
Rs. 2/- in the price of wheat—though
the prices have risen very sharply as
compared to last year—and Rs. 7/-
in the case of gram. Not only the
prices for the agriculturists are not
profitable and proper but there is a
report that has appeared on the 19th
of March in a leading paper of Punjab
—the Tribune—which says that 58 per
cent of the farm labour households
live on borrowed money and the ave-
rage borrowing is more than Rs. 1500.
The average rate they have to pay is
30 to 40 per cent, 11 per cent of them
baying more than 50 per cent interest
on borrowed money. Apart from that,
Punjab has been stricken by drought
when the Akalis were there and by
hailstorm when the Congress came
there. For the people of Punjab from
the Akalig to the Congress is from the
devil to the deep sea. And there has
been no proper compensation either
for the drought or for the hailstorm.
The minimum comvensation that
should be paid should be Rs. 1,000 per
acre when there is more than 51 per
cent of the crop destroyed, But no-
thing is being done. '

Then the chronic problem that arose
during the Emergency when Chau-
dhurj Bansi Lal was in great favour
with the Emergency rulers was the
wrong division of water between
Haryana and Punjab. That problem
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is pending though many Governments
have passeq at the Centre as wel] as
in the States,

Then, when I am talking of law and
order, T want to say that a horrible
situation prevails, In the town in
which I was born, Taran Taran, I am
ashamed that two brothers were
brought from a village five miles
away because they were glleged to
have stolen some copper wire and
they were murdered within the police
station—Vir Singh and Gurdip Singh.
It led to a great agitation and only
when thousandg of people demonstrat-
-ed that the S.I, five constables and one
head constable were arrested, That is
one picture of Jaw and order. I be-
long to the district of Amritsar. In
Amritsar a road wag being repaired
and a half of that road was closed
because of repairs, Then the son of
a great leader of the Congress (I),
which is not yet in power there, came
there in hig posh car and he broke all
the traffic rules when he passed
through that half of the road which
was closed, Some labourers were
working there with coal tar and in-
advertently: some of the coal tar fell
on the bumper of the car with the
result that the great son got out of
the car, began beating the employees
of the Municipa] Corporation and took
them to the police station. Two of the
mates went to the police station. The
workers as well as the mateg were
beaten in the police station because
the administration had come to be-
lieve that, after all, the Congress (I)
is going to come into power though
‘their beliefs were to belied very soon.

Now take the transport policy. This
Government and the previous Govern-
ment—the Congress (I) and the Akalis
—both have peen befooling the people
of Punjab from the 60’s that within
ten years the entire transport would
be nationalised. Not only has there
been no nationalisation but a process
of de-nationalisation is there of the
routes nationalised, But now the
Punjabh Roadways, which is a Govern-
ment concern, is sought to be trans-
ferred to a corporation denying the

[ 25 MAR.

1980 ] Bill, 1980 342

rights that are due to the Government
servantg against the wishes of the em-
ployees of the Punjab Roadways, and
a great agitation has been going on.
The Akalis wanted to do it and they
stopped short of doing it because,
after all, it wag an elected Ministry,
but under the President’s rule that
obnoxious policy is being pushed,

I would say a word about the
excise policy. Now it is the Dbiggest
scandal in my State. There are three
or four big monopolists who are
sharab-ki-thekedars and they cor-
nered three or four crores of rupees
and provided a good half of jt to the
ruling party, whoever it is, Towards
the end of its rule the Akalj Govern-
ment decided on g new policy—that
there should be no auction of the
sharab thekas but that it should be
like the English wine, against licence,
And the policy was announced by the
Governor the day he took over. But
such high pressure was exerted on the
Governor by those who imagined to
be would-be rulers that the policy
has been reversed. And why has it
been reversed? The man who hag been
a Minister in the Punjab Government,
and a man who has been a Minister
at the Centre and President of the
Congress and belongs to Madhya
Pradesh, both of them are related, by
marriages, to @ man who is the king
of bootleggers and the king of mono-
polists of sharab-ki-theka. And that
notorious person ran a free canteen
for all those who were at Kamagata
Maru Nagar at the Congress session
during Emergency and lavishly he fed
al] the people who went there, So,
under the pressure of such people the
excise policy which was the firsty step
decided by the Akali Government to-
wards the end of its rule has been
reversed,

Then, Sir, take the shortages. There
ig shortage of everything. People are
running after things and things are
disappearing, There is such a ghor-
tage of sugar that instead of pumping
more sugar through ration shops, the
announcement is made, “We will
pump more sugar in the free market
so that there is some relief.” Why
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sugar in the free market? There is
no nationalisation of sugar though the
present Congress (I) was born with
the slogan of sugar nationalisation
during the split in the Congress in
1969, and the shortage of sugar has
led to such a situation where a cup of
tea which earlier sold for thirty paise
has already crossed forty paise and
the poor people are jsuffering.

Then, Sir, I wanted to say something
about the present interference in law
and order by the forces that be from
Delhi. As you know, Sir, the other
day there was the case of the Niran-
karis in relation to the Durg incident
where the Babg of the Nirankaris was
attacked when one of his close rela-
tives, a lady, wag shot dead.

Sir, I am informed that they were
not the Akalis who had attacked the
motorcade but that they were very
much the Congress (I) people. The
person concerned who fixed the shots
was Mr. Avtar Singh. Hig own bro-
ther-in-law, Mr, Suchcha Singh, is
the Vice-Chancellor of the Durg Muni-
cipality. It has 23 out of 33, Congress
(I) Members. That Mr. Suchcha
Singh came here and met our Home
Minister and others also because he is
an applicant for a ticket in Madhya
Pradesh, Earlier—he was a bootlegger
—he was banished from Madhya Pra-
desh for three years. I am fold that
the Nirankariz themselveg say that it
is not the Akalis who are attacking
them. No. It is the same Sant
Binderwala who was the stooge of
Giani Zai] Singh when he was the
Chief Minister and who attacked the
Nirankaris for the first time in 1973,
Who is being egged out again,

SHRIMATI RAJINDER KAUR:
Giani Zajl Singh went to the Niran-
karis and told that he would give
justice to them.

SHR] JAGJIT SINGH ANAND: My
sister, Gianj Zai] Singh went to the
Nirankaris. Al} right. He went to
Mr, Binderwala also to blesh him.
That Mr. Binderwala s notorious for
keeping arm gangs and whom fresh
arms were given by the Badal Sarkar
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after the tragedy of Amritsar on the
13th April, 1978. Now Giani Zail
Singh is patronising the some Sant
Binderwala, (Interruptions). Your
people went to attack the procession.
Do not bring that now. After Karna
it is shamefu] to bring that thing here,
(Interruptions). There is no appeal
filed by Mr. Badal. He has run away
from appeal, The lady will get her
time. Let me go on.

What I am saying is that it is
shameful that the new set up should
be patronising the same old gcondas
who are pretending to be saints and
are rearing all sorts of dacoits and
all sorts of bad elements

While I am at it, I also want to say
that there are some running sores in
Punjab, One of the running gores is
the Jullunder TV Station. I also had
my part in seeing it pushed through.
The Jullunder TV Station is already
3% years behind schedule, and when
the elected Government was there, 1
had requested it to dish out sbme
money for the Jullunder TV Station
so that it doeg not remain a standing
shame. Just for want of three lakhs
there was 5 quarrel between the AIR
ang the contractor, and we are being
put to shame, The Jullunder TV
Station doeg not only serve Punjab
but also our neighbours in Pakistan.
It js in a very pitiable condition, There
is no progress. In order to save time
I will not dilate on it, But I would
request the Finance Minister to look
into the matter and see if by spend-
ing Rs. 2 to 3 lakhg which could have
been normally spent by the Central
Government, the Jullunder TV Station
can be brought on proper radius, Now,
it is serving only for 20 km. Then
it can cover the whole of Punjab,
a part of the Ganganagar District
of Rajasthan, a part of Haryana
and a good part of the Himachal
Pradesh also. Neither the TV Sta-
tion is in order nor is a bigger studio
set up, nor are the programmes
planned properly. We have to cut
a Very sorry figure. Programmes
are also projected by the Lahore TV
Station, and there is a completion.
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Then, Sir, I would like to say that
the present gituation iz sg horrible
that about the police T wrote a letter
1o the hon, Home Minister, Giani Zail
Singh, when he took over, that all the
State Governments were a party to
the decisions that were taken when
Mr. H M. Patel called them here but
that they did not uniformly carry
them out, Especially in Punjab the
decisions were violated both in letter
and in spirit. The orderly system has
not been abolished till today. No
effective system for redressa] of the
Ppolicemen’s grievances hag peen evolv-
ed, though the agitation in Punjab
had been by and large peaceful.
Though these very Congress (1)
leaders during the Lok Sabha elections
pretendeqd to champion their cause,
1,390 policemen in Punjab are still on
the road. Giani Zail Singh is the
Home Minister, and he is not raising
his little finger in order to rehabilitate
the policemen who, it is acknowledg-
ed on all hands, were peaceful, and
who, it is acknowledged on all hands,
had genuine grievances. On their
grievances, there are the recommen-
dations of the Police Commission. 1
have peen taking it up when Mr. H,
M. patel was there, I am raising it
when Giani Zail Singh ig there, And
I would request the hon, Finance
Minister to ask the present adminis-
tration not to delay the cases of gll
these policemen and to give them
proper jobs. (Time bell rings). I
will just be closing, Sir.

What I want to say is that there
are specific demands of Punjab which
are never fulfilled. Punjab is crying
for railway connection from Ludhiana
~via Chandigarh to Sharanpur. And
this is something very important from
the strategic angle also. It also opens
up the hinterland and the interior
areas of Himacha] Pradesh and Hary-
ana. It provides an alternative rail
link also, Nothing has been done in
this regard. The past Akali Govern-

ment cffered to pear the cost of the’

land from Ludhiana to Chandigarh.
Now a new administration is there.
The hon, Finance Minister should look
into it and see that the past pledge of
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the Akali Government iz honoured
and the Centre js compelled to take
up this project, of Ludhiana-Chandi-
garh-Saharanpur. 1 do not want to
dilate on this,

Then Punjab is suffering from ex-
treme deficiencies. The previous Akali
Government had said that it would
meet g big part of the cost if Amritsar
airport jg converted into an interna-
tional airport, That wi]l facilitate
many passengers because we Punjabis
are people who are going out from
Indiy at a very fast rate. But no
progress has peen made in this regard.

Then we have been demanding that
Amritsar and Chandigarh should be
connected by air. Chandigarh ig the
Capita] and Amritsar is the main
town. The feasibility report has been
done. We have also been demanding
that Ludhiana and Delhi should be
connected, There are positive reports.
So I would urge on the present admi-
nistration to look into thiz demand
also, ;

Then, the Guru Nanak University
non-teaching employees have been
on strike for many days. Their de-
mands are very simple. The Vice-
Chancellor is under the Chancellor,
and the Chancellor iz the administra-
tor of the State, And the adminis-
trator has agreed that the demands
of the employeeg are just. Why can’t
the Chancellor lift his little finger and
see that the Vice-Chancellor accepts
the demands? Now iz the time when
examinations are to be held. During
the examinations if the clerks are not
available, no proper examination can
be held and everybody will suffer.
(Interruption). If there is no chance
of extminations being held, it is all
the more reason that the just demands
of the non-teaching employees should
be conceded without delay.

In the end, I would say that we are
talking of the 20-point programme.
My friend, Mr. Mittal mentioned about
it, I have said earlier also gbout the
way the 20-point programme wasg im-
plemented in Punjab. I was on a
“padg yatra”. In the Home Minister,
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Gilani Zail Singh’g constituency land
was a]lotted in Darya ka Bet, that is
on the side of the river which is
washed away every year. And in
Kartarpur, land wag allotted where
people were burning their dead, If
there had been any serious attempt to
implement the 20-point programme in
relation to land reforms in relation to
the wages of agricultural labour and
in rejation to other issues, the sorry,
spectacle of the defeat of the Congress
in the past would not have been there.
As in Karnataka, the Congress in
Punjab would have come out with
success if it had really stood by the

poor ang the dow-trodden. Now, this "

is all wishy-washy talk by the Con-
gress administration of the past and
the Congress (I) at present to fool the
people of Punjab at the time of elec-
tions. The Punjabis are progressive.
are enlightened and with 2 percent
of land, they are giving mcre than 50
per cent of the foodgrains of the coun-
try. Their demands should be looked
into sympathetically. I would request
the hon. Finance Minister to consider
sympathetically any demand in favour
of the progress of Punjap whether it
was raised by Mr. Mitta] or by Mrs,
Ambika Soni or by thig poorself. Here
I would like to say that an atomic
power plant in Punjab for generation
of electricity is a “must” because other
alternatives are not possible. An
electronic complex was promised ear-
lier when the Congress was ruling
Punjab, That has been denied to us.
It should be there in the Punjab. You
know when the Punjab was partition-
ed, it was reduced to ruins. But it has
come Up in such a pig way in agri-
culture. In small industries and big
industries also we have made some
progress, We should have more such
industries so that the progress of the
Punjab j5 put on a firm basis. Thank
you. - .

SHRI HARKISHAN SINGH SUR-
JEET (Punjab): Mr, Deputy Chair-
man, there is nothing much to be said
about pudget because it follows the
same old pattern, whether the budget
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is presented in the parliament here or
in the Vidhan Sabha at Chandigarh.
Even after Independence every Gov-
ernment thought that Punjab should:
remain mainly, and primarily as an
agricultural State, perhaps to provide:
foodgraing for the rest of the country.
And everybody hag lot of praise for
Punjab in that respect.

So far as industrialisation of Punjab-
ig concerned, no Government there—
whether Akali or Congress—can take
credit, It ig only because of the efforts
of the Punjabj people who have taken
initiative in the matter and in spite of
the Government, they have achieved
a certain measure of industrial deve-
lopment. S

So far as this Government is com-
cerned, in the budget what is the
amount allocated for industries? What
is the proportion? QOut of Rs. 284
crores only Rs, 11 crores have been
allocated and thig represents only 4
bPer cent, In the earlier budgets also,
for the last 30 years, the same per-
centage had been there. That means
there is no provision for big indus-
tries and it ig said there is no raw
material. Raw materials are there,
though some raw materials are taken
for small scale industries from outside.
Even for smal] scale industries no
help is provided, Even the Congress
(I) Member said that raw materials
are not available, such as, steel, coal,
power and diesel. Because of short-
age for these things, industries are
closing down leading to further un-
employment.

It may be said that we are concen-
trating on agriculture. Even in the
agricultural wector, the picture is not
very good, So far ag thig budget is
concerned, it will not inspire confi-
dence among the gagriculturists. In
1969 an Indo-Pak agreement was’
arrived at about Rabi waters. We
were quarrelling with Haryana and
Rajasthan for water. After the agree-
ment, even now Rabj waters are flow-
ing into Pakistan,

Everybody knowg that thermal
power production is costlier than hydel

|
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power. There was a proposal for
construction of Thein dam power pro-
ject. But no sanction was coming
forth. Now my friend from the Con-
gress (1) Party wag saying that the
cost has gone up from Rs, 80 crores to
Rs. 260 crores. Who js responsible
for this delay? 1t is only two years
ago that the sanction came. When
the country is facing huge power
shortage, how much money has been
provided for this hydel project?
Only Rs, 12 croreg have been provid-
ed in this budget. Is it a joke?
Thiz only means that the project Is
not going to materialise for another 15
years and we will continue to suffer
from power shortage. Today our
shortage is about 45 lakh units. This
shortage affects our agriculture ad-
versely and also jndustry. No serious
effort is being made to remove this
shortage of power, A project was
started in Ropar and the total cost
is Rs. 400 crores. No serious effort
is made to further develop it. Even
the Bhatinda thermal project iz run-
ning at 45 per cent below the capacity.

So far as the diese] is concerned, it
was stated that the Akalis or Janata
people have taken it away. But who
can, forget that the diesel ailocation
for Punjab was decided upon in 1974
by the Centre at 40,000 kilo-litres.
There iz no change in that allocation
since then. It is, therefore, good to
remember that we have been expe-
riencing diesel shortage right from
1974, 1n Punjab we have more than
one lakh tractors. Everybody has
praised the green revolution in Pun-
jab. We have six lakh diesel sets.
But no diese] is there, For transport
algo diese] ig being used in a big way.
But today nothing is there.

So far as coal is concerned, it is in
short supply. Transport chargeg are
very heavy, The result js that brick
kiln owners are charging at the rate
of Rs, 300/~ per 1,000 pricks. Th1s was
unheard of in the past.

Then, what about the price of
wheat? I am very happy that friends
from both the gides have talked about
higher price. I would like them to
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stick to Rs. 500 per quintal for cotton.
I would be very happy if they stick
to it. I want them to stick to it, whe-
ther they are the Akalis or the Con-
gress (I) men or anybody else, be-
cause it helps me. It helps me if the
peasant can get g higher price for his
product. But the present allocation
made by the Central Government
does noti go to prove that they are
going to get a higher price because
there is on]y an increase of Rs. 2 per
quintal in the price of wheat whereas-
in the case of paddy price last year,
the last Government had made an
increase of Rs, 10 per quintal. But
there hag been an increase of Rs. 2
only per quintal this year, whereas
the prices of general commodities have
gone up by more than 20 per cent.
This increase is less than twg per
cent. Can thig satisfy the peasants?
The peasants cannot be satisfied with:
this, But what is the minimum price
Jdemanded? All the Chief Ministers
have demanded Rs. 140 while the
Kian Sabha had demanded a mini-
mum of Rs. 125. ‘Can this be called a
remunerative price? If the minimum
price is not given, then the peasants
wil] stop sowing and they will take
to other crops and this has-happened
in relation to sugarcane, The produc-
tion hag come down to 70 per cent and
because of that we are finding the
shortage of sugar in this country and
al] these things are there and it is
because the peasant is not getting his
price, because the peasant is not
assured a proper price. He is not.
assured of a proper price in relation.
to sugarcane and he ig nct assured of:
a proper price in relation to cotton..
Naturally, what will happen then?
What happeneg yesterday in Nasik?
He is being given Rs. 50 per quintal of
onions, When Jast year it was being
sold at Rs. 500 per quintal in the.
market, This js the fate of the peas-
antry and 1 think no satisfactory ans-
wey is being provided and the price
fixed ig not remunerative for the pea-
sant at =il

Then, Sir, what about the distribu-
tioy system? Much js being talked’
about the distribution system, But:
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then what is happening? Everything
ig available and it ig not that nothing
is available. But everything is avail-
able in the black market and there
is no allocation here. No allocation I
find here in the Budget for the distri-
bution system, to take the stocks of
all essential commodities and distri-
bute them properly. There is no pro-
vigion in this Budget also and we can-
not hope that something will be done
in this respect too,

Now, in relation to the calamities,
Sir, there has been a hailstorm and it
has affected four districts very heavi-
ly and the wheat crop has been ad-
versely affected. The estimated loss
is Rs. 30 crores. But what is the allo-
cation, Sir? Rs, 2.60 crores in the
present Budget! The peasant is to be
‘provided Rs. 2.6 crores and that
also will not reach him, whereas
the total loss is Rs. 30 crores;
Then, in relation to 1lang re-
formas also, they do not mention
anything in the Budget. I would
like to know, if somebody jg so proud
of it, as to what has been done in
relation {o the 20-point programme.
I would like some committee to be
appointed and let the Congress (I)
Deople appoint a committee and let
it produce a report before us to show
what has been done in regard to this.
I led a movement in 1974 for provid-
ing house sites ang for providing fair
wages and also for the distribution
of lands. I received 5 letter from
the then Chief Minister of Punjab,
Giani Zail Singh and who is the
nresent Home Minister of our coun-
try. He hag written a letter in which
he had said: “By August 15, 1974,
avery agricultural worker and every
adwt Harijan would be provided a
house gsite in the State.” Sir, 1 would
like to know what has happened,
After 1974-75 has gone, after 1975-76
has gone, then Akalis came and no-
body is there now and I would like
to know how many houses have heen
provideq to them, how many house
sites have been provided to them,
today. By saying that it ig four
lakbs, three lakhs or two lakhs, you
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cannot hoodwink anybody and no-
body can be hoodwinked that way.
I would like to have the correct -
figureg in relation to land reforms.
Punjab, as 1 have gaid, is the worst
in this respect. Sir, if you travel on
the main raods, you will find farms
of 200 or 300 or 500 acres. But, if
you go into the question of surplus
land, it ig not in thousands. There
is little gurplus and that also is not
available for distribution and that is
the fate of land reforms in Punjab
today. Sir, go far as the other things
are concerned, some figureg have been
quoteq here. Even in regard to the
question of reservation for the Sche-
duled Castes ang the Scheduled
Tribes, it is not even during the last
two years, but during the last 30
years also, everybody has beepn talk-
ing about it. Everybody is talking
about the reservation for the Schee
duled Caste and the Scheduleg Tribe
people in the country., But what
about their welfare? Nobody is
serioug gbout it. Till today, nothing
has been done. In relation tg the
Class I posts, only 7.25 per cent of
the total of 25 per cent has been
filled; in relation to the Clasg II posts
only 5.9 per cent of vacancieg out of
the total of 25 per cent have been
filled; and in relation to Class IIT also,
only 1213 per cent of the vacancies
have been filled out of the total of
25 per cent. And, Sir, no guarantee
is there that the other vacancies will
be filled also by them. Only mere -
talk is there anqg that ig the position.
In relation to transport, Sir, whatever
Government comes, it sayg in the be-
ginning that therp would be nationa-
lisation. "They collect money from
the transport owners and workers are
left at their mercy and nothing is
done, There is ng fulfilment of their
commitment to the policy of nationa-
lisation. New taxes are in store
There is deficit to be met. It ig said
that deficit will be met by lessening
expenditure and by new sources,
which means new taxes in the com.
ing Budget. Now it is very difficult
because elections are there and there
will be criticism of the same, But
that will come.
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§ r.M. -
So far ag relief measures are con-
cerned, unemployment has beep talk-
ed about a lot. It is very serious,
But nothing ig there. Last time the
Akali Government did say that they
would provide unemployment allow-
.ance on the pattern of West Bengal
Government. But I do not know what
provision is made. I do not find any-
thing on this score, ;

Similarly, about crop irhxsurance
there is nothing, No provision is
there. Similarly, about agricultural

labour, even in Punjab we have many
complaints there is bonded labour in
Punjab. Workers who come from
Western U.P, and Bihar are treated
as bonded labour, But nothing about
them is being done. That alsp ig not
there. The West Bengal Govern-
ment and the Kerala Government have
announced a provision for old-age
pension for agricultural workers and
poor peasants, and for those who have
nobody to depend upon. There is no
such provision in this Budget; no re-
lief measures are there which can
provide some relief to poor sections
and weaker sections, who are at the
mercy of landlordg and others,

Sir, no doubt, one point wag that

- the whole money which is mopped up
from the rural areas should be used
there itself in the State, not in the
country. One woulg justifiably ask,
if money ig to be moppeq up and
taken away outside to help the mono-
poly houses, what would happen 'to
the economy of that State? Now, Sir,
everybody says that a number of na-
tionalised banks have been opened in
the rural areas. Figureg are given—
for the peasantry so many branches
are there. Correct. It is said that
more than Rs, 800 crores have been
deposited in Punjab in the nationalised
banks. But the total spending in
Punjab iz hardly Rs. 300 crores. But
this also has been gpent on the land-
lord or the capitalists or the richer
sections. The poor sectiong also m}xst
be provided with amenities by which

20 RS—12,
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self-employment can be generated.
Thig can be done.

Bill, 1980

Then, Sir, many othe, thingy are
there, About the police, much is gaid
by both sides. The service conditions
of the policemen are such that they
cannot be tolerated in thig society—-

- working ag orderlieg with officers and

doing all sorts of jobs for them. It
was accepted that many of the de-
mands were justified, Then, why is
it that 1300 are not taken back?
They must be taken back.

Whether it ig the Congress Govern-
ment or the pAkalj Government or any
other, nobody thinks of the working
class. Many cases are pending in
courts. All the caseg pending against
the workers must be withdrawan, go
that in the coming electiong they can -

participate in the democratic proeess
of the country, i

Then, Sir, there are many other
things. The technical and other staff
working in the Bhakra Dam has not
so far been absorbed in other projects
although there are so0 many OthEI"
projects like Thein Dam, Salal etc,
This should pe done urgently.

Sir, T do not like to repeat the other
points which have already been made,
I shall not repeat what hag been go-
ing on the Gurunanak University. 1f
the Chancellor, the Governor does not
intervene, and if the strike is not
tackledq broperly, it may lead to the
loss of one year for all the students.
The sufferers will be the peasants and
the poorer sections of that State.
Some jmmediate intervention is re-
quired. If something goes to the
head of the Vice-Chancellor that he
will not concede the demands, some
intervention is required so that the
problem is solved, '

I do not want to repeat all other
demands. They are related to the
central budget. Since I come from
Punjab, T will say about the Interna-
tional Airport. Why we cannot start .
at least one Boeing 737 service from
Amritsar? Losts of passengers come |
from England. They have to hire a taxi
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paying Rs. 700{- per taxi. They have
to take the taxi to Punjab. Ome 737
service can be started. If an interna-
tional service can be there from Tri-
vandrum which is necessary why not
from Amritsar?

Sir, I do not want to repeat all the
other things. Many things have been
said about Ludhiana—Chandigarh rail
link, Thein Dam, about the agricul-
tural sector, .industrial sector, etc.
But nothing has been done about the
working class,

Two gifts have been given by the
present Government to the people of
Punjab. One is the policy on liquor.
You know that we have been opposing
prohibition. Prohibition cannot be en-
forced in the country by law. It can
be done by raising the consciousness
of the people. Although I never take
any liquor drinks, I have seen through
experience in Bombay, in Madras, in
so many reports, Khosla Report, etc.
that it leads to crime angd nothing
else. Earlier some shops were being
auctioned. Some people used to unite
and get all the Vends.

The Akali Government before it
was dismissed, changed to the new
policy and that new policy was en-
dorsed by the Governor. Suddenly
some pressure was brought to bear
and the new policy is again changed.
The papers say that there are some
5 families who cornered the liquor
trode. The Times of India correspon-
dent has written about that. It writes.

“Similarly, there were cogent
reasons behind the recommenda-
tions of the Excise Department for
publishing the system of auctioning
country liquor vends and replacing
it by the licensing system. Excise

* officials said that the experience of
the last 15 years proves that coun-
try liquor vends were cornered by
four or five contractors who were
concentrating liquor vends in
Patiala, Amritsar, Jullundur, etc.*

The Akalis have said that they have
taken one crore of rupees. I know
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nothing about it. But they have
given a memorandum. But there i
one fact. Most of the contractors
belong to Congress (I). There is no
doubt about it. T would like anybody
to challenge it. Naturally some doubt
arises among the people as to why
this is being done and why the policy
is being changed.

Finally, I want to say one thing. It
ig about the administration, The Gov-
ernment will come and go. The
period when only one party was rul-
ing in the Centre as well as in the
States ig gone, Sometimes it is Cong-
ress (I). Sometimes, some other party
is there. They wil]l be coming and
going, But the way in which the ad-
ministration ig being deal} with, it
will have a very harmfu] effect, Im-
mediately when the administration
changes, transfers take place. Firstly,
about 50 Deputy Commissioners and
Superintendents of Police were trans-
ferred. Only three days ago, most of
the S, D. Ms. are transferred. What
ig the criteria? What is the motive
behind it? If you associate the ad-
ministration with a particular political
party loyalty to the state will not
remain and the officials will be com-
mitted to individua] perszons. This
will lead to collapse of administration.
You will find—] have always seen--
that many sycophantg gather when
some change takes place in the admi-
nistration and the Ministry. Later on
that loyalty doeg not remain because
they think about their careers and not
the welfare of the people. So, T would
request that some rule, some criteria
must be there sq that one can ., be
there for three years or forty years
Ang that should be followeg by every
Party: I do not say that the other par-
ties did not do it at all But that T am
saying is that if it is done in +he
State, it can have very harmful effect
and it will not gerve the Congres:(I)
Party also. This is what I want to
submit. Sir, after all, this is what i3
happering. And I would like o re-
quest the Finance Ministry tq g0
through 11 these things ang trv to
find out what can be done. He can
say that when a fuller Budget comes

L ol
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then everything will lbe explained.
But I would like him to see what can
be gone now in respect of agricul-
tural workers, in respect of distribu-
tion of essential commodities, in res-
pect of supply of diesel, coal ang all
those things. Thank you, Sir,

SHRIMATI AMARJIT KAUR (Pun-
yab): Mr. Deputy Chairman, Sir, for
many years now in the economic field,
Punjab and the gpirit of the endeovour
of the Punjabj had been taken for
granted. And though the Punjabi far-
mer has for all these years been ex-
ploiting hisz lands for the benefit of
the nation, he in turn is being ex-
ploited by business vested interests.
No one, Sir, likes to be taken for
granted and be exploited as a reward
for yeoman serviceg rendered to the
nation. Look at the crimial raising
of prices of tractors, over 130 per cent
in the past five years. The non-avail-
ability of diesel, kerosene and cement,
the high price and the scarcity of

fertilizer, the acute shortage of
power, and the low prices he
receives in return for his output.

Sir, scientific mechanisation of agri-
culture is the base of g Punjabi far-
mer, If he is not supplied with his
basic inputs and requirements within
reasonable rates and on time, the
bankbone of the Punjab’s economy
wil] be dislocated to the disadvantage
of the nation,

Sir, Punjab’s Annual Plan size has
remained stagnant around Rs, 260
croreg per year since 1977-78. The pre-
vious Government, in fact, cut the
Plan by Rs, 50 crores in 19877-78, and
further reduced it by Rs. 26 crores in
1978-79. And nc imaginative plans
were made to mobilise additional re-
sources. But, Sir, what hurts the Pun-
jabi most is the step-motherly treat-
ment being given to them by the Cen-
tral Government, In spite of the fact
that Punjab has been contributing
over 50 per cent of foodgrains to the
Centra] reserve year after year, in re-
turn, it receives only 15 per cent Cen-
tral Government assistance which is
the lowest percentage of gssistance for
a State, Compare this, Sir, with the
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Central assistance of 60 per cent for
Orissa, 41 per cent for Uttar Pra-
desh, 35 per cent for Rajasthan, and
33 pey cent for Tamil Nadu. Is this
not unfair to Punjab?

Because of the acute power shortage
in Punajb, the need tg develop power
potential urgently must be given top
priority., In 1979.80, our energy
availability stood at 5,522 MW. And
when all the projectg are executed

ang are operational according
to the fixed time schedule the
availability will rise only to:

6,420 MW in 1982-83 when the actual
demang at that fime will Feach 8,351
MW. This massive gap in demand and
supply in the very near future ur-
gently necessitateg the quick com-
pletion of the Thein Dam project and
the Ropar thermal plant. The Central
Government must finance the Thein
Dam project to the tune of Rs. 50
crores at least per year and jctively
participate in the construction of the
Ropar thermal plant. Or else, let the.
two projecty be posed as World Bank
projects. For years now, Sir, Punjab
has made a demand for an atomic
powe, plant, So far this demang has
been ignoreg due To either the ex-
pense involved or because Punjab is
a border State. This gmall State
which extinguishes the hunger of the
nation surely deserves a few power
projects in return. No encouragement
has been given to large and labour
intensive village agro-based industries
in Punjab. The contribution to the
State exchequer by existing indus-
tries in the State is only 13 per cent.
This shows the bankruptey in the
State industrial growth, Industries in
the State are a must since diversifi-
cation of t he economy is much
needed,

Sir, very little finance has beep al-
lotted to the spherpe of floog control,
drainage ang lift irrigation ~ There
are large tracts of land in the State
that are pathetically backward in ag-
riculture because little finance and at-

“tention hag been paid towards these

three spheres. If finances are made
adequately available on these subjects



359

[Shrimati Amarjit Kaur]

the foodgrain production of the State
will go up by 35 per cent. Finance for
the maintenance of village link roads
for the completion of rural link roads
and most important of all the supply
of pure drinking water to gll villages
in the State that require this neces-
sity, is inadequate in thig Budget. The
Finance must be increased to make

the programmeg practicable and time
bound.

Sir, no mention has been made re-
garding the scheme of crop insurarice
for, in all prokability the insucance
experts have convincedq the Govern-
ment about the non.feasibility of the
stheme. Therefore there 1is a cons-
tant strain in the State Budget fcr
compensation to be paid for crops da-
maged due ty natural calamities, The
crop insurance can work, Sir, provid-
ed it is confined exclusively to
natural calamities, i.e, hailstorm, tor-

-nadoes, floodg and total drought. The
Government, Sir, can try thig scheme
for two years in my district of Patlaia
as gn experiment. I am gure it will
e a success.

Very little encouragement has bean
given in this Budget to animal hus-
bandry ang the enhancement of hor-
ticulture. No mention at all has
keen made for giving subsidiseq edu-
cation to the economically backward
people of the State up to the stage
of graduation. We were supposed to
have steppeq from the green revolu-
tion into the white some four years
back, into fruit pastures some three
years back ang into a soc1al1stically
educated State many yearg back, It is
now imperative that the financial al-
wocationg for these three spheres must
be reviewed and increased. In the
case of horticulture I would venture
io suggest that the incentive poten-
tial within the Punjabi farmer must
be tapped by offering him an exemp-
tion from the land ceiling of only one
hectare of land if he grows intensively
a fruit orchard withiy, that cne
hectare. I assure you, Sir, if this be
allowed, Punjab will become the lead-
ing State in the export of fresh and
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ranned fruit and juiceg within the
next geven years,

Sir, I conclude by saying that the
national policy should be go framed
that it does not act as a disinceative
io a forward looking state like Pun-

iab, Thank you,

SHRIMATI RAJINDRER KAUR:

" Sir, 1 would first like to answer ‘g the

woint raised by Mr. Mittal. It was
better if he had been here in
House. He has called my party as a
party of *landlords and feudals. I
would like to know from him as to
who the feudals are and who the land-
lords are, because the landloriy’
system wag abolished in Punjab maick
carlier than we wete even hoom,
rauch earlier than the British steuned
into the soil of Punjab. It wag during
the brief period of Banda Swgh
Bahadur that 'absentee landlo-lisrz
was absolutely abolished After that
there were certain people who had
some lang and there were otherg whe
hag a little ‘ess. And among !he
Akalis only Mr. Prakash Singh .3&* H
is the one who has got some land Lut
he hag inheriied his property. H? has
r.ot acquired this property duriny his
tenure in office. Sir, for me, the coun-
try’s interests is the formost and the
interests of the party comes later. Who
soever is a cirrup’ politician, must be
Frought to book, hether he :5 Mr.
Prakash Sinza Barsl,
Gian; Zail Sgh or anybody else

Mr, Anand mentioned about Gur-
dev Singh Commission or Singhani
Commission. 1 would welcome the re-
newal of the Singhani Commission and
alsg the continuation of the Gurdev
Singh Commission and 1 would also re-
quest that such commissions should be
set up on every politician, Every mem-

ber coming into public  life,
every ‘person coming into public
life ghould declare his assetg and

it shoulq be seen by the Govern-
ment agency as to how much of as-
sets that person hag acquired and
how much he lost during his tenure
in office. Sir, Janata or Akali Gov-
ernments have remained in power
only for a short time and they did

the -

whether oo is -
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not even acquire the art of corrup-

~tion. But I know of the Congress-
men who have acquired wealth dis-
proporiionate to the known sources
they had, And I welcome any com-
mission  being set up for the
Congressmen, the Janata people and
the Akalis combined. _ )

He again said that the Akalis in
Punjab were defeated because they
were discredited with the public and
the people have thrown them out.
Does it mean that in the next Lok
Sabha elections if the Congress is
defeated in Punjab, the Lok Sabha
will be dissolved just because the
people gave their verdict against the
Congress party? I  think even the
Home Minister of the Congress Gov-
ernment will not agree to it. In his
interview with the India Today the
same guestion was asked by a re-
porter that supposing Congress is
defeated in some of the States, will
the Lok Sabha be dissolved. He rep-
lied that Lok Sabha elections are
held on national issues while the
State Assembly elections are held on
Iocal issues. I agree with it because
in one of the Punjab assembly seg-
ment constituency, Ferozepur, the
Akali candidate for the Assembly
won, while from the same segment
constituency, Congress-I candidate
took a lead of 12,000, It was not
only an election issue; it was an
issue as to who is to be next. Prime
Prime Minister. The choice was
between the three: Charan Singh,
Shri Jagjivan Ram and Shrimati
Indira Gandhi. And the obvious
choice was of Shrimati Gandhi and
people voted her to power. Bul to
take it as a stick to dissolve all the
Assemblies, I think, is a bad prece-
dent. It is a bad precedent if the
Assemblies of the States are treated
jost like local bodies, to be dissolved
at the sweet will of the Centre.
India is @ big country with regional
sentiments, regional religions, re-
gional cultures and unless these
regional cultures are satisfied and
the country is run under a unified
frory ~t government, T think the

[ 25 MAR. 1980 ]

Bill, 1980 - 362

long-term reprecussions would
be good,

not

It has been said time and again
that Punjab is an agricultural State.
Punjab is leading in agricultural out-
put. About 15 per cent of the total
land is contributing 60 per cent to
the food basket of the country. But
in spite of the fact that Punjab’s per
acre agricultural production is the
highest in the world, in regard to
per capita income, Punjab has slip-
ped from the first position to the
third position. What is the reason?
It may be that the value of the
Crops is disproportionate to the in-
puts which the farmers put in. But
the most important reason is that
Punjab lags behind in industrial pro-~
duction, Wlherkeas agricultural pro-
duction is the highest in Punjab,
Punjab’s contribution to the indus-
trial bhasket of India is the lowest.
Even agro-based industries have not
been set wup in  Punjab. Here, it
was said that 50 per cent of the
total production of tractors is taken
to by Punjab. But there is absolu-
tely no tractor factory in Punjab.
The national average in respect of
consumption of sugarcane by sugar
factories is 30 to 35 per cent, In
Msharashtra, it is 60 to 65 percent.
Sixty-five per cent of the production
of sugarcane is eonsumed in sugar
factories. But in Punjab, it is only
14 or 15 per cent. No Government
whether it was the Janata or Con-
gress, has set up any sugar factory
in Punjab, Punjab has a substantial
cotton production, but no rwloth
mill. worth the name has been sanc-
tioned in  Punjab. In fact, Punjab
green revolution has served as
a readymade market for the rest of
the States. As a result of this, about
four or five years back, Rs. 300 cro-
res was taken from Punjab, Two
years ago. it was Rs, 425 crores.
Now, it is Rs. 519 crores. How can
this economic exploitation of Pun-
jab be justified? There is one - more
reason. For example, when we want
to set up a thermal plant, 95 per-
cent will be the State’s contribution
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and only 5 per cent will come from
the Centre by way of aid. But when
a similar plant is set up in UP, 95
per cent will be the Central aid and
5 per cent will be the State’s contri-
bution. Punjabies are being penalis-
ed. What for? Simply because, they
are more hard working and more ad-
venturous, They can work hard and
‘make things go. There was a talk
here about farmers and I can say
with confidence that before the ad-
vent of the Congress regime, there
was no power cut in Punjab. Now,
there is power cut for ten hours, In
Amritsar, there is absolutely no
power even for two days. These
people talk about rural development.
I have gone through the Budget, I
am yet to find the word ‘rural deve-
lopment’. How  much money has
been allotted? Absolutely, no funds
have been allotted for rural deve-
lopment. My colleague, Shri
Surjeet, has talked about the Ludhi-
ana-Chandigarh rail link and  the
international airport. Even in the
case of tractors, when the Con-
gress came to power, the price has
been increaseq by Rs. 10,000, The
question is: Why the economic re-
sources mopped up in Punjab mnot
being utilised in Punjab? For "how
long, the people can afford this
economic exploitation? I think spe-
cial funds should be allotted for the
development of industries in Punjab.

SHRI JAGANNATH PAHADIA:
Sir, I have heard with great atten-
tion the speeches made by the hon.
Members. Some of the suggestions
made by the hon. Mmbers are real-
ly worthwhile, I can assure the
hon. Members at the outset that they
will definitely be considered and, if
found suitable and practicable, suit-
able action will be taken.

Sir, it is not a fact that the Plan
Outlay for this year does not pro-
vide for more amounts as compared
to last year because the Plan Out-
14y approved for the last year was
Rs. 260 crores while the provision

.ployment was
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for this year has been to the extent
of Rs, 284 crores.
an increase of 9.2 per cent. l

Sir, one hon. Member mentioned
about the per capita outlay, i.e, per
capita outlay for Punjab State as
compared to the all India figures.
May I mention that the per capita
outlay for 1979-80 was 192 while the
per capita outlay for 1980-81 is
2097?. Therefore, it is not correct fo
say that the per capita outlay has
not been increased. If I give the
figures in terms of all India, the per
capita outlay for all States, is 107
while in case of Punjab it comes to
about 124, It means Punjab is one
of the top-most States where the per
capita outlay is more. Sir, a men-
tion has been made regarding the
Central assistance also, May I also
mention that the normal assistance
under the Gadgil formula in 1979-
80 was Rs. 3150 crore and the
provision for this year is Rs. 33.22
crore? It means the Central assistan-
ce in this regard has gone up. So is
the case for the Centrally aided pro-
jects also. The provision in the last
year was only Rs, 10 crores and now
the provision has been 'raised to Rs.
12.28 crores. So is the case with the
IADP assistance also , The provision
in the last year was Rs. 5.80 crores
and the provision for this year is.
Rs. 6.78 crore, It means if I total up
the figures, the provision for 1979-30
was 49.36 crores while the provision
for 1980-81 is Rs, 52.20 crores. Sir, I
do not want to go into details of all
the points mentioned by hon. Mem-
bers, but an important point has been
made regarding per capita plan as-
sistance also. May I also mention
that the figure, as shown in the plan,
for the year 1979-80 is 36 while for
the year 1980-81 it comes to about
38?  Therefore, it is not correct to
say that the per capita Plan assistan-
ce has been reduced.

Sir, though no mention has been
made in particular for the ‘food for
work’ programme, a point for unem-
made. May I - also
mention that the provision for 29,000

| R EIE TS
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tonnes of foodgrains has been made
so that under the normal ‘food for
work’ programme  employment to
those who are needy persons could
be made available?

Sir, some points have been made
by Mr. Gupta, These points were
raised in Lok Sabha and were replied
to by the Minister of Finance who is
fortunately sitting here. Mr. Gupta
and others have mentioned that
though an amount of Rs, 100 crores
has been given to Pakistan on behalf
of India, the Ravi waters are not
utilized by India. Sir, as the House
is aware, the World Bank paid to the
Pakistan Government on behalf of the
Government of India Rs. 100 crores
for developing other source of water
so that India could use the Ravi
waters. The Ravi waters will be used
when Thein Dam is complete, Thein
Dam is under construction and if
necessary, larger funds will be pro-
vided to the Government of Punjab.
Government of India itself wants that
the construction of the Thein Dam
should be completed as soon as pos-
sible because we know the importan-
ce of the Thein Dam.

Shri Gupta and Shri Mittal have
also mentioned about the bank depo-
sits in Punjab and have said that the
investment in the State is not of the
same order, Sir, ag you are aware,
the deposit-investment ratio is not
based on the local deposits received,
The investment in each State and in
each area is determined on the basis
of the various schemes., If there are
good schemes which qualify for in-
vestment, the banks will not refuse
to provide the loans. I can mention to
the hon. Members that if they come
forward with proposals individually,
or ask their State Governments to
come forward with schemes which
can qualify for the loans, the Govern-
ment of India will be happy to ask
the banks not to refuse the loans.

Mr, Mittal, Mrs. Ambika Soni and
others have also pointed out that the
provision . made for water deve-
lopment is not adequate.
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They have also mentioned
regarding power position, diesel dis-
tribution etc. If we go through the
Budget Estimates, it will be clear
that the Budget Estimates for 1980-81
provide Rs, 41 crores for irrigation,
while the provision for 1979-80 was
only Rs, 31 crores, which means an
increase of Rs, 10 crores for the irriga-
tion schemes, So far as power is coli-
cerned, the Budget for 1980-81 provides
Rs. 104 crores while the provision for
1979-80 was only Rs. 81 crores. It
means that in 1980-81, the provision
is more by Rs, 23 crores. Therefore,
it is not correct to say that the funds
have not been raiseq for the puropse
of irrigation and power, Though it is
a fact that there are possibilities to
provide more water and power to ike
Statg of Punjab as well as to the othes
States in the country, the only thing
in view is the scheme received, The
Government of India has not only
provided more funds, but L can assure
on behalf of the Government of India
that as anq when the funds are
required to complete these schemes,
we will be happy to  consider these
proposals,

Sir, Mr, Anand and Mr, Surjeet have
alleged that there is a change in the
excise policy made for 1980-81 under’
the pressure of liquor lobby. I have
to mention that country liquor have
all along been auctioned in Punjab.
This year the proposal was to change
to a system of allotment of vends.
This proposal wag approved on the
file and under the orders of the
Governor, but later after a few days
when the matter came up before the
Governor-in Council, the proposal to
change the excise policy was not ap-
proved and the auclion system conti-
nues as it was previously, Mr. Anand
has strayed away from the Budget
proposals and gone back to Kamagats
Maru Nagar and mentioned that all
members of the Congress who attend-
ed that Session were provided liquor.
Mr. Anand will be happy or sorry—I
do not know—but I can very honestly
mention that I was one of those who
attended that session and even did
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not see the distribution of liquor there,
what to say of taking the liquor.
I think it was Mr. Anand and
other memberg of his party who had
gone to have a look at the gession and
perhapg they utilised the whole liguor
from these liquor vendors.

SHRI HARKISHAN SINGH SUR-
JEET: He did not say that. I do not
know how you listened. He said
that there was a tea shop which was
run and all arrangements were made,
not about liguor being served.

SHRI JAGANNATH PAHADIA: He
said liquor, < - - o

SHRI HARKISHAN SINGH SUR-
JEET: If you want to say it, that is
a different matter,

SHRI JAGANNATH PAHADIA:
If he has not said I will be very happy,
Sir. (Interruptions)

SHRI HARKISHAN SINGH SUR-
JEET: Mr. Anand is here.

SHRI JAGANNATH PAHADIA:
Other points made by hon  Members, I
think, have been replied by me. I do
not want to go into details of all the
points which have been raised by hon.
Members on that side because most of
the points have been replied by my
friends on this side and most of the
points are politically motivated, If
I am permitted to say, I will say that
things have improveqd in Punjab so
far as law and order position is con-
cerned, so far as distribution of power
is concerned, so far ag distribution of
diesel is concerned, (Interruptions) I
have nothing to hide from hon_ lady
Member. Power which was being
supplied to the farmers daily, has been
increased by ten hours and we have
not received any complaint during this
week, The necessity is there and the
Government of India as well as the
Government of Punjap are frying to
increase power supply also, The hon,
lady Member will be happy to know

" that so far as distribution of diesel is
concerned, the quantity has also been
increased, There has been improve-
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ment in the distribution system and
the law and order position has com-
partatively improved. Sir, I do not
think any point has been left.

SHRI JAGJIT SINGH ANAND:
Mr Pahadia, I never said that any
liquor was distributed I was away for
a short time, I said that the liquor
contractor freely ran a canteen provid-
ing all sorts of facilities. I would not

be unjust or unfair to mention that -~

liquor was served. .

SHRI JAGANNATH PAHADIA:
If he has not mentioned it, I withdraw
my remarks,

With these words, Sir, I thank all
the hon, Members who have partici-
pateq in the debatg and I hope they
will all support the Bill,

MR, DEPUTY CHAIRMAN: We

take up the motion for consideratiom
of the Punjab Appropriation (Vote on
Account) Bil}, 1980, The question is:

“That the Bill to provide for the
withdrawal of certain sums from
and out of the Consolidated Fund of
the State of Punjab for the services
of a part of the financial year 1986-
81, as passed by the Lok Sabha, be
taken into consideration.” i
The motion was adopted.

MR. DEPUTY CHAIRMAN: We .

shall now take up clause-by-clause
consideration of the Bill.

Clause 2 and 3 and the
were added to the Bill,

schedule
Clause I, the Enacting Formula and
the Title were added to the Bill,

SHRI JAGANNATH PAHADIA:
Sir, I beg to move:

“That the Bill bg returned.”

The question was put and the motion
was adopted,

MR, DEPUTY CHAIRMAN: Now
we take up the motion for eonsidera-

&
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tion of the Punjab Appropriation Bill,
1980. The questions is:

“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of the State of
Punjab for the services of the
financia] year 1979-80 as passed by
the Lok Sabha be taken jnto con-
sideration.”

The motion was adopted.

MR, DEPUTY CHAIRMAN: We
shall now take up clause-by-clause
consideration of the Bill,

Clauses 2 and 3 and the Schedule
were added to the Bill.

Clause 1, the Enacting Formula and
the Title were added to the Bill.

SHRI JAGANNATH PAHADIA:
Sir, I beg to move:

“That the Bill be returned.”

The question was put and the motion
was adopted,

MR, DEPTY CHAIRMAN: Now, the

RajaSthan Budget. L :

SHRI ERA SEZHIYAN (Tamil
Nadu): Sir, I want to know the position
because we started discussion on the
Budget of Punjab at about 4.30 and
this has taken about 2% hours, Another
three States are yet to be discussed.
Are you going to finish them today?
I would suggest that the discussion on
Tamil Nadu and -UP can be taken up
tomorrow, Wait Mr.Kesri. As it goes,
we take 2% hours for each Budget.
Another 2} hourg will be taken for
Rajasthan_ I think we should not be
hustled for time for Tamil Nadu. Ten
speakerd are there. If you give 2%
hours on the whole, are you prepa-
red to sit up to 11 o’clock? It may
be done if the Ministerg are prepared
to sit. But we do not want to be hus-
tled for time when we discusg on the
Budget of Tamil Nadu,

SHRY JAGJIT SINGH ANAND: I
want to beseech through you the hon,
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Minister of Parliamentary Affairs that
just now it is To'clock, and it will at
least go beyond 8 o'clock when we
take up Rajasthan And tomorrow
the main business will bg of two Bills,
One is Tamil Nadu and the other the
Uttar Pradesh. I assure that we on
our side will co-operate. The Tamil
Nadu Memberg haye flown here after
6.1/2 hours. They are not in a position
to contribute worthwhile. I beseech
Mr. Kesri. He is sore because of the
way the things happeneg in the past.
We will all co-operate and the busi-
ness will finish well in time, If it is
necessary we will git tomorrow, In
stead of taking it up at 9-30, it can
very well be done tomorrow. Through
you, I would beseech him to take up
Rajasthan today ang take Tamil Nadu
tomorrow, He wantg that all of us
should assure him. Gentlemen from
this block and from that block as-
sure him, and the Treasury Benches .
will all co-operate with him, gnd we.
will persuade the Cabinet Minister,
anq they will agree,

THE MINISTER OF FINANCE AND-
INDUSTRY (SHRI R, VENKATA-
RAMAN): Mr. Deputy Chairman, if it
can be assured that these two Bills
can be taken up at 2 o’clock, it can be
accommodated. If it goes on like what:
it was today, I am afraid, it cannot be,

SHRI JAGJIT SINGH ANAND:
Today it came at 4-30. Tomorrow it:
will come at 2-30 at the most, not be-
yond that, because if there are two or-

three mentions, they can be over by
2-30.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI SITA RAM
KESRI): No. One thing, There was
an agreement with the Opposition
that at 1-30 the Calling Attention and
the special mentions would be finish-
ed, that the House would adjourn for
half an hour for lunch and that at
2 o’clock the business of the House
would be started, but since I have seen
today that the Chairman had allowed
twenty special mentions and that
instead of 1-30 it ended at 4-30.
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Since the Opposition did not abide
by their own decision today, how can
I think that they will abide tomorrow?
Please listen to me. We have already
finished one. If they co-operate, they
can take lesser time than they ask.

(Interruptions)

SHRI V. V. SWAMINATHAN
(Tamil Nadu): The Chairman should
not allow twenty special mentions
tomorrow.

T ZOHT AT (TFeATH ) 139-
aafa wEky, ¥ fAasT oY & 1 SR
T 9 I aF 15T FfFT g7y F9 T
#Y 4T3 A FRT | F1 1 F I AT
iy gar g 91g I ¢ fgar

IFT FF UIHM AT T8 AT | T
| g dT &3 &1 MR WA AI-AIR
Fan & St wf@, & FE

Do not take it up today: take it up
tomorrow. We are prepared to co-
operate with the Government,

=t g waQ ;- ITEWEl S,
73 fadig fafevg geardadt #+3er §
gaT a1 fF g% €T F1 ¢ w2 fiyemr
W7 5 e 9 59H1 23 faae faar
&1 4 ool FaaT g i T OF-UF wey
Fsrqrfr o fw 11 o9 g ST 9,
fafaag Tearssdy AT 7, AMOF AST
q, g7 &t & faaw fao faar g, ..
(Interruptions) g TF FI & /AT
frrory ferat & a1 sty g @ forg a3 gards
Fyfog, saT g afag |

MR. DEPUTY CHAIRMAN: Iet us
proceed with Rajasthan at least.

SHRI MURASOLI MARAN (Tamil
Nadu): Please listen to me, )

MR. DEPUTY CHAIRMAN: We will
see what the position is after Rajas-
than is finished.
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SHRI MURASOLI MARAN: It will
be too late, Today something has
happened, |

MR. DEPUTY CHAIRMAN: It has

‘ been happening almost every day.

SHRI MURASOLI MARAN: We
will stick to the hon, Members’ advice.
We will start the business at 2 ¢’clock.
We are the Members of Rajya Sabha
from Tami]l Nadu. Our flight was
delayed by 6 1/2 hours. We arrived
at 4-30 M., That is why my special
request is that tomorrow we can take
it up.

MR, DEPUTY CHAIRMAN: I have
no objection. The House should
agree. The Government business has
been delayed considerably. There is
no doubt about it. Unless we stick
on to some schedule, this will never
be finished.

DR. M, M. S. SIDDHU (Uttar Pra-
desh): Sir, if the hon. Minister for
Parliamentary Affairs - had to say
something, he should have said it
when the budget discussion started
today. After all, when one State has
been given a particular number of
hours or we have utilised a particular
number of hours for one State, it will
be unfair to give less time to our State
of Uttar Pradesh. Therefore, I would
plead that at least there should be
equity and equal time, _

Y EYATCH FAA AT g9 FZT |
g feg | ¥ JWTU I TG & )
¥ Yot gnwi fraga faar € for ama
fafemg #7 Gifse, qua fagifa 3
Hifse | gafag § F97 71aF g9 7THAT
gt @Y, TNWT JTGHT TIATT FAT @I
g

MR. DEPUTY CHAIRMAN: Now,

the Minister,

SHRI JAGJIT SINGH ANAND: So,
it is agreed that after Rajasthan, it
will be gver and tomorrow we will
take up the rest?

i
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MR. DEPUTY CHAIRMAN: No, we
will consider if after Rajasthan has
been finished.

I. THE BUDGET (RAJASTHAN)
1986-81—General Discussion,

11, THE RAJASTHAN APPROPRI.
ATION (VOTE ON ACCOUNT) BILL
1980.

III. THE RAJASTHAN APPRO.
PRIATION BILL, 1980.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JAGANNATH PAHADIA): Sir, I beg
te move:

“That the Bill to provide for the

* withdrawal of cerfain sums from
and out of the Consolidated Fund
of the State of Rajasthan for the

" services of a part of the financial
year 1980-81, as passed by the Lok
Sabha, be taken into consideration.”

Sir, I also beg to move:

“That the Bill to authorise pay-
ment and appropriation of certain
-~ further sums from and out of the
Consolidated Fund of the State of
Rajasthan for the serviceg of the
financial year 1979-80, as passed by
the Lok Sabha, be taken into con-
sideration.”

Sir, I am not going to make any
speech. I reserve my right to reply
to the points which will be made. I
hope the House will agree to the pro-
posals that have been made,

The questions were proposed.:

St gOaFT AW (TSTeTA)
T, 38T qgr 6 AT T AV F
qraey X &6 FgT TG, § AFEIT F
Wfes feafe 5 A & 39 qHS
w%ga FAT ATRATE |

AFTAT, AT OF vt
< farer agrdy & s At e o & B

:

a

FRAT HIA A T | UAAT B FA
AT 7§ 55 gfqua da dat § o Hae
reqrar fezar & 1 uSEqA § @iy
AW &7 YIFTET F1 4. 7 SfgwT 97 8,
qawa 3o ¥ &7 11 Wfama &1 wfws
VLT § W@ FF @fA5 FT 779 €,
3@ W T @MT FT UK F &,
ST 9TS 97 FEE TIC F UF 21T FOT
JAL % gV FHAT S | AT F Qe
oy TRWT KT WGAT FH G & AT
FH FTSETRATT UFETTT H 40 srf‘ama
1T 3W FTFAT & :

SR dF TITEAT § A& F7 7@T
F AT AW FT gEAT &, T IV ARFAX
¥ oty 43 gfama &, TUFeqT F 40T
TG F AT WA ATAF 19T 56. 3
g, faad & g1 wfowa afgr awmgx
A 50 Ffama frara § ST Q& F57
FErF A @A E | FeiqTY WA whE
aTfe® AT To 850 &, UTLHT H
Fifew my wiw safia o 769 ¥ 1

The Vice-Chairman, (Shri Sawai
Singh Sisodia), in the Chuir.

wat aw foerr Fravaey §, qaqeqT
SE-FTEIT F1 B FT K 99 &
A9 21 Fad 1o wfama s e §
fafeaa £

P
Tl BEPS

SEl TF qF 1 & A FT AATA &,
Safs @1v 3w #71 w37 fHAmeT
g, T § 14. 6 fFiz T fema
Fagh A giE |

ST g% @IS ¥ STUN FT A1 &,
wiafs | wsT "wigT 17. 1 fFwmw
sfa dae§, Toi YT § ¥a7 4. 9
farattara wfq 82T & 1

7% § TS F1 Awfas adam
afeT 3a% qravy, star 5 faw @&t
wgwRa ¥ ¥, Tg WY I gAY ATAN



